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ment through you, Sir, and through the
honourable Minister my good mend. You
know, Sir, the situation in the educational
institutions now and I should like to caution
the Government that there would be great
unrest in the campuses and even in the
colleges and schools if they do not given an
assurance that no teacher would be retrenched
on the ground of being surplus as a result of
the introduction o fthe 1,0+2+3 system.
Already, there was a demonstration only the
day before yesterday in the Delhi University
by the teachers of the Delhi University.
Earlier also I had said that the so-called
temporary teachere—I say "the so-called tem-
porary teachers" because they have been
selected through regular Selection
Committees—are under the threat of being
thrown out of their jobs and of being thrown
on the streets. Therefore, I would like to bring
it to the notice of my friend, Dr. Sinha, and 1
would like him to bring if to the notice of his
colleagues. 1 would also like to tell him that
suitable steps should be taken right now;
otherwise, I serve notice here and now that I
will myself lead the agitation if there is any
effort to throw out teachers on a large scale,
teachers who have been appointed through th,
regular Selection Committees.

st Iqaamfa : a3T B FTAATE
q4T A1 a7 A% ¥ fao wqfig #7 strf
gl
The House then adjourned for lunch at
nineteen minutes past one of the clock.

The House reassembled after lunch at
eighteen minutes past two of the clock, Mr.
Deputy Chairman in the Chair.

MOTION OF THANKS ON THE
PRESIDENTS ADDRESS
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(7727 fag ward)
S o At T A AOATA AW
a7 & §a feafeat ¥ famesr & fom
TR 21 /T gafqu @< aE@T 7 1%
gWEAT FLT FI grEAGTAT g1 al 4@
ot faar s g

SHRI J AG JIT SINGH AN AND: The
Preventive Detention Act is a standing shame
and the Janata Party Government is making it

a regular part of the Criminal Procedure
Code.

ot gy fag  dE o
HATFAT A1 IeAd 9gA @ A0 2
H17 7g AYFIT W1 THY WEEET A
A § AT FAA 7 gATT T A
qa79 T El 2 |

# qgi T g7 A1 T AT A" T
g o s g W & wRT wew
FTLO(T FT AFT ZUTL TO94( T A1 7 S
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gfa¥re &gl # q99 ¥ 98 @ Fal 90
RN E | TR AT A AT T g
fe ooyt &1 agdr g€ s wemor
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FT Gl & | 9%g G99 qAT 97 I AT
9 | gz A fawe ger =iz
fr gt & wr A1 wfaw T At
FY = Zw FY e F wewEr &, SEEr
ey w7 Fe e awre §@ gwam
#%, fomrir o @a & fom wtfe =raean
g1 A% 1 gt T AT F TEE ATH
gfear ¥ Fwer faum aar % faod
FH F AT AEEA T WM F FAG
FEAT AFAT AT Fegi fagrw war @
Tt faar & 1 ot o Fo HigAT 7 W
WYY A AT W FGT E AZ T AWAIC
T KW ¥ ) §WA qg faar g fE—

"Mr. Moitra said that while he fully
supported the State Government's
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case for revision of the devolution of the
Central resources formula, he could not do
so in the case of the State's claim for greater
constitutional powers which, in Mr.
Moitra's view, would weaken the Centre to
the detriment of the country as a whole. 1
can advocate no special status or powers for
any particular State or area. Therefore, the
State Government's memorandum on
Centre-State relationship was absolutely
unwarranted and uncalled for and had made
actually the Left-Front Government
suspect. Was it necessary to have more
powers to implement the Left-Front's 36-
point programme. Mr. Moitra himself gave
a negative answer because he added
nothing prevented the State Government
from giving effect to these points within the
existing frame work. Mr. Sen thought the
Government's policy was oppoturnistic".

Al TR § AT WA &9 &
Wi | war 2 fomd war wr g
fof——

"A former Congress Minister, Mr. BhoH
Nath Sen, on the other hand, argued that
the C.P.I.(M)'s pro-fessea commitment to
democracy was a cover for strengthening
its own organisation and spoke of the
lawlessness everywhere in the State,
quoting from a statement issued by a
district leader of the Forward Block, which
is a Front constituent."

§ a7 wmar § v Ay &5 FET @
o aver @ fors far mar 2 =9 92
farame g1 wve &, &faw sore gw
afst & o A7 gad faw g dz o
EARC e A

AN & wwe s g fa
wez! forfiaeza § | gw wedt-feefiom ot
AT ARA F, T Aw A, afaw & awd
IR FE AT WA ¥ oAew A
FTATE; WIE AT AR fY W
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gfaaT<i &7 1 FET T AT H gmaT
ity w7 g 1 ag wwan § f wfa-
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FTAT 9T AT F1 EY AT | qEF WEH
fr o fast & ey famar € 99w

qraFtw a7 FW qAA (FAT FT AT
77 faat &1 w21 wiva mrafat wit 3vee
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T AT WIT IW ANT wHE 2fEw
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[ =< firg WeT]

gafgare s gt faw sraeh &
qA9 1 S |

T @ % fagw Aifa & @49 ®
|1 wfaw am  Fg FT AACT FEAT |
§ qumar g, wadwm s # foe
qEF F AT &7 G0 TR A WA
#gagl A1 geqIfad WO W AEEar
ST FT g Wi wrwETel &1 fa
fFar & 3w wawg 29 g o, @ER
&1 arargeor faafor s@ ¥ g "wear
fadr & | wod ST 9EmET
IOt F #@rq gAre way afqer @ ¥
7 ardareize faae fafom & ew
T THT FY g T K1 syfeer fawior
T H AT gTE |

AT fat # o o g 9w
AATE FF @1 F, AT F gAEAT § 0T
et ¥ w1 FEEeq s & AWM
%1 dz% g§ 399 g fez wemwTC
aara 7 dar g1, w8 dr 7 uiw s
oY e w7 WETST A a9, e

"

FHAT Z1 AT & 7t 9T gw femwmine
% wara e A fafes =q & oF 5w
AT AHA | TATIEE ANH § ST TPHAA
Z1 @1 & T T 9T AT UARE AwA
T UF AAIT HTATH FAH T2 T FHA |
T gEwAT § ¥ a4 A f e =
geAT # 9ga w1 @ & Wi o el
iy dqaui § @ fmin 57
1, W fory v SR st
O A W ow gedt g fify
T Ege ¥ AW KT gEA =T
1§ 3T WA 3 FEAA T A
W FTAAT & @ E 1)

T WERT 7 & YW1 F1 JeAq

T g7 F1 wAaT for @ wO &

IA AT FTATAT 9¢ HI4 WA WEH
FTA W1, WIAT 0GR oad FA §1 |
i faeEm § s Aifei & s g
T B2 ¥ F1er 7 A7 frwn gwer faaife
T &, A1 TS w0 g A o g, e
aal & o arfafe afer & g 3w &
"Iy wTEHT F werd & fom w g
arft & aul F fowdgw wv wiEr
FI 7T T4 #1 f2om F gwa o wEmm
& & IAFT % HAEA TN FOT A7
Trezqfa wEEa &1 o9 ArEdE & fao
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PROF. RAMLAL PARIKH (Gujarat) . Mr.
Deputy Chairman, Sir, I rise to support the
Motion of Thanks moved by the hon. Shri
Sunder Singh Bhandari on the Address given
"by the President to this august House.

AN HON. MEMBER: With reservations.

PROF. RAMLAL PARIKH; No
reservations.

SHRI SUNDER SINGH BHANDARI: ft
is your preserve.

PROF. RAMLAL PARIKH; Sir, this is the
third occasion for me to speak on this subject
of the President's Address. I started speakipg
on this subject two years before when I was
on the other side of this House and had stated
that it was time th, country needed a change
in its political system that the country needed
a new national alternative to be established so
that the failings of the party that was ruling at
that time could be met with by another
alternative. And, Sir,, at that tim, also I stated
that it was in the interest of the country that
howsoever great a party may be, howsoever
great history it might have, the change was
necessary. The change was necessary because
of the failings of the Congress Party which
was ruling at that time. Apart from that,
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also for the growth of the democratic system
in this country,, a change was necessary and
the change was brought about by the people
in spite of the fact that every effort was made
to ensure that nr; change might emerge.

Now, Sir, last year when I spoke, I said that
the new national alternative was emerging
during the Emergency itself. In fact, it was
this challenge of this new national alternative
in the name of the Janata Party which rather
made the Congress Party nervous and forced
it to bring the Emergency and it had to pay a
heavy price for it. Now,. Sir, the national
alternative has emerged—th, Janata Party —
with a political philosophy wedded to
Gandhian ideals, with an economic
philosophy wedded to decentralisation, and it
has come to stay. (.Interruptions) Howsoever
one may agree or disagree or whether one
may like it or not, the fact is that the Janata
Party has come to stay in this country and it is
going to stay also. Now the question is, when
the Janata Party went before the people,, it
started with a very comprehensive manifesto
and it stated that it is dedicated to the values
and ideals of Gandhiji and it has been striving
to implement these ideals in the most sincere
way. Pursuant to this. Sir, the Janata Party
Working Committee has brought out a
Statement on Economic Policy which I should
say, be considered as a background to the
President's Address which is trying to reflect
this new economic policy.

After all, th, country's stupe: problems
require a new approach. All along there has
been some mistake in the dynamics of
change and therefore the Janata Party
Working Committee has clinched the issue in
the following way. In its paragraph on
Dynamics of Change,, the Statement on
Economic Policy states: —

"The dynamics for change-over to such
a society and economy would be provided
in the first instance by the utmost
decentralisation of the process of planning
and, in the

*1852 RS—6
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second, by the elevatio, of agriculture to
the predominant position and, finally, by a
mass-oriented industrialisation."

Sir,, this should be considered as a kind of
basic premise in judging the working of the
Janata Party. (Interruption) Sir, some of my
friends who stiil live with old, outmoded
ideas hav, never overcome their outdated and
completely worn out ideas of some
four ir five centuries before. 3 P.M.

And what we are now seeking

to do is not something which is
outdated or out-worn. The language I am
speaking is the language of the new age that is
emerging, of the society that is coming up for
the next century- So the society which the
Janata Party is shaping is the new society that
is coming up. And the Party has stated in its
economic policy statement that it believes in
treading the path of Gandhian socialism based
on political and economic decern tralisation; it
believes in creating a society largely based on
self-employment.  Sir, these are new
programmes and I can understand that my
friends are hurt by these new things which
appear foreign to them because they have
never tried to understand these things. The
point is that the kind of re-fashioning the
whole economic and political order, this
whole idea of creating a society with a new
technique, is itself a major challenge which
the Janata Party has taken up. We know that it
is not going to be easy. We know that it is not
going to be without difficulties. We know that
it is not going to be without hurdles. But the
point is that the Janata Party has the courage
to take up this challenge of working for an
alternative system of economy, an alternative
system of polity, °n alternative system of
socio-educational order. This in itself is a big
thing which the Janata Party has taken up.
And I think this by itself makes the work of
the Janata Party of great significance, of great
magnitude and great
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[Prof. Ramlal Parikh] importance and
relevance not only to India but to the whole
modern world.

I am deliberately discussing the President's
Address in the light of the basic policy
because unless we are clear in our minds
about some of the basic postulates of the
policy we want to pursue, we will not 'be able
to understand each other. And, after all, in
this House, we do want to understand each
other. And I am trying to make my position,
and the position of my party, clear to enable
my friends to understand the basic policies
which the party is pursuing. Nobody can
question these policies and say that these are
wrong. Nobody can dispute and say that
these policies are in any wrong direction.
When some people say that there is no
direction,, I simply fail to understand it and
think whether they know the meaning of a
direction. Simply because somebody has a
different direction, they say that there is no
direction. It may be because they have always
been, for several decades now, accustomed to
one kind of language, i.e. when some body
differs from something,, if a little different
line is drawn up—different from what has
already been heard of for the last 30 years—
then it is loss of a direction. It is not loss of a
direction. It is progress towards a new
\irection, a more dynamic direction and a
direction which is for the benefit of the vast
poor, downtrodden masses of our country.
Now this is where the Janata Party policy is
now moving ahead.

SHRI KALYAN ROY (West Bengal):
What about the policy to take over the sick
mills?

PROF. RAMLAL PARIKH: Now, Sir, in
the fast one year, in orde»- to move towards
this policy of having a Hnd of an alternative
socio-political and economic order, which is
no doubt distinct from what was going on up
till now—which wa; nothing but slogan
mongering, which was nothing
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but fooling the people—the Janata Party has
come to the basic facts, the basic realities, and
it jp time to meet the situation in the basic
realities of our country—the country with mil-
lions of illiterates, the country with millions of
villages and millions of landless workers.
Whenever we are thinking, talking and
planning, we are keeping these millions of
masses, the 70 per cent rural population,
which constitutes the Indian society, in view.
Keeping them in view, we are planning.

Now, Sir, from that angle, our first task was
to remove the impediments and hurdles
created by the emergency rule—and that we
had to do as quickly as possible, as rapidly as
feasible— and we tried to do it in the best pos-
sible manner. Only yesterday the editorials of
gome of the newspapers have written that the
restoration of freedom which the Janata
Government has been able to achieve has been
done with remarkable speed. This is what
"The Times of India" reports. Nobody can
question that restoration of freedom in terms
of the restoration of Constitutional guarantees,
of fundamental rights of th, independence of
the judiciary, of the freedom of the Press and
of the rule of law, has been fully acfTieved in
spite of the difficulties which have been creat-
ed by the amendments of the Constitution
during the emergency rule, which many
people are now coming out saying that they
rallied around despite their unwilTng
conscience. Now, whatever it may be. there is
an effort, to secure national consensus.

Now, Sir, under the able leadership of the
Prime Minister, let there be a national
consensus on some of the basic issues of our
political system. If we are all committed to
democracy, let us then share this commitment
among all of us and let us say that these are
some of the minimum things which none of us
shall touch in future, shall damage in
future.
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shall try to undermine or subvert in future.
This is a new thing. In this country, people
have been led to believe that there should be
mono-Jithism in politics and that there should
be unilateralism in politics. Now this is a new
thing where there is going to be a dialogue, an
interchange of views, a consensus, a con-
ciliation. When the Janata Party is making this
effort, some people feel very nervous and
become unhappy, and they have now started
bringing in element of confrontation. I am
really sorry because this is the best
opportunity for this country to arrive at certain
basic decisions about the political and
economic system of our country. The
leadership of Janata Party today is providing
this excellent opportunity with an open mind
and with an open heart, but this opportunity is
not being fully availed of by some friends and
in fact a deliberate effort is being made to
disturb this process of national conciliation
and national consensus. We shall continue t°
do so, we sholl strive to do so in spite of the
difficulties, in spite of the accusations and
allegations. In spite of whatever anybody
says, good or bad, of us, we shall continue to
do so because we know that there are certain
issues on which we have to work for a
national consensus. So, the President's
address, Sir, is, to be viewed, in this back-
ground. It should be viewed, it should be
judged in the background that there is now an
effort at least to establish basic agreement on
the basic questions of our polity about certain
minimum do's and don'ts oi our democratic
system which have been very blatently
violated and shamelessly violated, and we
want to see that they are not violated again.
This is the thing in which the Janata Party
seeks co-operation of every member of this
House and everybody inside and outside this
House, who shares any commitment, even a
semblance of commitment, to the philosophy
and practice of democracy.
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Now, Sir, this has also been established
beyond doubt. Yesterday, when our Hon.
Railway Minister presented the Railway
Budget, he showed how, without any kind of
emergency regulations, we can make
phenomenal progress. The Railways have
come out with a surplus and have secured the
maximum co-operation o' workers, and,
therefore, this whol, myth that you require
emergency in order to have discipline has
been fully exploded. Th. Railway Minister
yesterday ably exploded the myth that you
require emergency to discipline, to increase
production and to do this and that.

I was in England last week. Tncre was a
strike going on. I asked some Members of
Parliament there while visiting the gallery of
the Hous, of Commons why it was that they
had strikes every day and told them that it
appeared that if there were so many strikes,
perhaps, according to one set of arguments in
our country, we should have had perpetual
emergency. And they said, "Yes, we have lots
of strikes, but we never think of an
Emergency; we never think of curbing
anybody's trade union activity. We only say
that so long as they do it within the legitimate
rules of law, (0 long as they do it peacefully ..

SHRI HARSH DEO MALAVIYA (Uttar
Pradesh); What is happening in Faridabad?

PROF. RAMLAL PARIKH:. .everybody
has a right to agitate and everybody has a
right to make demands." Sir, the point is.
nobody thinks of curbing anybody's freedom
just because there is a strike. Now, this myth
has been exploded and I hope we will forget
this myth now, the myth that we will ever
require this kind of an Emergency for
bringing about discipline or anything.

SHRI HARSH DEO MALAVIYA: What
happened in Swadeshi Mill io Kanpur?
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PROF. RAMLAL PATtIKH: Now, we are
set on our path; we have started reconstructing
the Indian society, the Indian polity, the Indian
economy. It was said that the Janata Party had
no programme. It was :said that the Janata
Party had no philosophy. The Janata Party has
a philosophy. When the philosophy was set
forth, they said, they have no programme. And
the Economic Policy Statement has shown
clear programmes. This is one of the most
comprehensive statements. Now the statement
and philosophy are eloquent. No statement is
supposed to bring about agreement on every
point. But it i indisputable that this Economic
Policy Statement provides a new programme,
a new hope, a new direction for reconstructing
the Indian economy. Now, take three or four
important examples. Here is the Economic
Policy Statement which clearly commits itself,
unambiguously, unequivocally commits itself,
to allocating 40 per cent of the resources /or
the rural sector. Now, how could you say, with
this kind of a clear statement, that it has no
direction? It is a very clear direction which
some people do not like because it would not
suit their power game. That is another thing.
But here it is a very clear indication that 40 per
cent of the resources will be allocated to the
rural sector. And 'rural sector' has been
defined—excludng roads, but including power.
With so much clarity the statement has been
brought out. I think this is a great landmark in
the economic thought of India; it is a great
landmark in the whole process of planning in
India. And because this is more heavily tilted
towards the ignorant, illiterate and destitute
masses of India, some cf the people who have
always been trained in the urban elitist
education, which has no relevance in our
country, will never find anything new in it. But
the fact is, this is a new direction which not
only India is thinking (f but even the world is
thinking of, and that is the Gandhian  way.
The
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other example is the heavy emphasis on
cottage and village industries. And because
there is a heavy emphasis on cottage and
village industries, the accusation starts, "What
happens to the heavy industries?" We have
never said that the heavy industries will be
abolished. We have never said that the heavy
industries will be given up or de-nationalised.
They will continue to be managed as before .

SHRI YOGENDRA MAKWANA
(Guyjarat): Mr. Parikh, do you know-that your
Industry Minister has recently signed an
agreement with Czechoslovakia for giant
steel plants?

PROF. RAMLAL PARIKH; Well, I am
saying that our policy of emphasis on
cottage and village industries does not in
a~ny way affect the proper and legitimate
role, to the degree it is necessary,  which is
required to be given to the heavy industries.
The point is, so far we had been lacking in
one thing: we had not been able to do things
which directly benefit the poorest masses of
India. Gandhiji was craving for years in his life
for this kind of a policy and programme.
And  men like m, are happy today that the
Janata Party speaks the language of Gandhiji
and not only speaks the language of
Gandhiji in terms of slogans but is making a
systematic and a very scientific
effort to implement it. Now, in
terms of economy, the President's
Address has very clearly established
that the economy is developing the
growth rate is rising, th, food production also
is rising, and"th, recent decision to demonetize
currency notes of Rs. 1000 and  above has
definitely, been able to affect the growth
of inflation. Although the amount of Rs. 150
crores or just around that may not be very big,
but it does have its effect on-the market.
Even the circulation ol Rs 150 crores
in effect in the market is nearly 10 to 12 times.
Therefore, the curb on money supply is not just
oi lis. 150 crores but i, actual reality in
actual practice in economic terms
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it is nearly curbing money supply of the value
of Rs- 1000 crores, and this has definitely
affected the inflationary trend, it has affected
the prices. Very soon we will see some of the
very good results of this small, apparently
small—taut it is not very small-—measure.
This is indeed a far-reaching, significant,
measure. Therefore, nobody can say that the
Janata Government is not serious about what
it says. The Janata Government is, in fact,
very serious and it has been trying to
demonstrate its determination, its firmness, in
implementing the new economic policy which
it has tried and is trying to evolve.

Now about 'the educational policy and the
foreign policy. These are the two other major
issues which the President's Address has
touched and I would touch them briefly. In the
sphere of education, this has been again a
very, very difficult area which has been
eluding solution all these years. The Janata
Government has now come for the first time
and it has sought the cooperation of everyone
on these issues, that we must remould the
educational system and change our priorities
in education, make firstly universalisation of
pri. mary education as the topmost priority
programme—this programme accompanied by
removal of illiteracy programme and
organisation of adult literacy campaign. These
are the two major programme's which are
going to affect our political and economic sys-
tem. Literacy is not a question of knowledge.
Here is a country in which illiteracy has been
an instrument of exploitation. Here is a coun-
try where literate people, in spite of their
knowledge and understanding, have been
exploited. And it is for the removal of their
exploitation that adult literacy campaign on a
massive scale is being planned, that the Plan,
ning Commission is now ready to give a very
high priority to primary education and adult
education. Over 30 to 40 per .ent of the
resources in education are going to be allotted
to pri.
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mary and adult education. This, 1 think, is
a distinct  departure  from what was going
on up till now. Up till now what was going on
was a kind of status quo, stagnation, in the
educational policy. Now there is a new
dynamism coming up. In terms of educational
policy the second major decision that is coming
up is linking education with productivity.
Well, some people argued, you will be linking
education with productivity activities and you
will not have your lei. sure time as before. Yes,
a certain amount of leisure will certainly  be
curtailed. But we want the country and the
country's young men to take pride in doing
productive work. We want them to participate
in the campaign for production, in the campaign
for increasing production, in the campaign for
increasing the wealth  of the nation. And if
you keep education outside, you can never  do
it. And this is the kind of approach in which
the large number of  masses participate
through education in productivity activities,
farming, small industry, cottage industry or
even rnanu. facturing industries or consumer
goods industry, everthing wherever and
whatever is possible, whatever is
conducive to productive activities. This again is
a major role and no Government up till now had
so categorically committed itself to the removal
of illiteracy. Sometimes many  people have
been asking the question that some
Governments had their ~ vested interest in
maintaining  illiteracy. Here is a Government
which does not bother about it. The people are
the masters and their capacity has now in-
creased. It is already high and we want it to
grow still higher. There, fore, this removal of
illiteracy, linking education with productivity,
making higher education available to  every-
body in his regional language, these are some
of the major programmes which are being
pushed  through through a dynamic, radical,
educational policy. With which Janata Party and
the Janata Government are moving ahead.
Then again, in all these policies, see the
approach  of the Janata Party. It is not the
approach
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[Prof. Ramlal Parikh] of the earlier
Government which treated everybody, who
did not agree with them, as their enemy. Our
approach is different. You may differ from us;
you may disagree with us. Still, please co-ope-
rate with us. Even if you do not come to an
agreement on a dozen issues, does not matter.
We will continue to struggle to arrive at a
conclusion mu. tually acceptable to us; we
will try to arrive at a national consensus. Thus
we will go ahead. And for that we seek your
co-operation. We do not condemn anybody or
discard anybody as enemy of this country
simply because you differ from us. Such a
thing should not happen in future. This is our
basic principle. No Party will be treated a5 our
enemy simply because it has a different view.
For that reason you cannot be our enemy. The
Janata Party will follow a true, democratic
principle in spirit and in action.

Lastly, coming to the foreign policy,

the Janata Party  Government  has
tried to rectify (ome of the imbalan
ces which had crept in. in our foreign
policy. Obviously there was no dis
agreement on the basic character of
the foreign policy, namely, we should
be non-aligned, that we should be
outside the power blocs, that we
should be independent and should not
interfere in the affairs of other coun
tries and should believe in peaceful
co-existence. But the point ig that in
the past certain errors had crept in
and certain distortions had erupted in
this foreign policy. The Janata Party
Government, under the able leader
ship of our Prime Minister, has re
moved these distortions in a short
period

SHRI HARSH DEO MALVIYA: Will you
please explain what those distortions are?

MR. DEPUTY CHAIRMAN: Please wind
up your speech.

PROF. RAMLAL PARIKH: To explain all
the distortions, I would need half an hour. But
I am sure they are
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not unknown to anyone. The main thing is
that distortions have erupted in our foreign
policy which was meant to be a policy of
genuine non-alignment. We were tilting our
balance towards one power bloc. Now we are
equally friendly with all the countries and
what is more, on our terms, with our dignity
and honour held high. The greatest defect was
that we were neglecting our neighbours. Now
we are having cordial relations with all our
neighbours. To our neighbouring countries we
have said that the type of Government the
people want is a matter to be determined by
each nation itself. We! do not want to inter-
fere. The main thing is that some of the
distortions have been removed and a policy of
genuine and transparent non-alignment is now
being followed.

Coming to the last point, I would again say
that the Janata Party Government is on the
correct path and in the right direction with a
firm determination to go ahead with an open
heart and an open mind seeking cooperation
wherever it is available and trying to get it
from everywhere. Now, this country has
entered a new era. Do not forget that our
country has now entered a new era and the
people have entered a new age. They want to
go ahead and, therefore, they are supporting
the Janata Party. The Janata Party is receiving
all-round support from the people because
they have now come, for the first time, to
realise and experience themselves that here is
a Party with a hope, here is a Party which will
bring in something new—not something out-
dated or worn out—something realistic, prag-
matic and practical for the people.

Lastly, I would only say that the President's
Address has also dealt with so many problems
including the appointment of a Commission
for Minority Communities, the Scheduled
Castes or Backward Classes Commission.
These are very clear measures which indicate
the determination and will oower of the Janata
Party leadership to implement all its promises.
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The one thing in which perhaps we will have
to put in still more efforts is the one relating
to the allocation of more resources to the
States. Here 1 would like to say that there are
many States like Gujarat where fifty per cent
of its population is backward and where
nearly five million people are tribal people.
So, in such cases, we need more resources and
more resour. ces are required to be given by
the Centre and I would very much hope that
the Central Government would provide all
resources for the development of these States.

In the end, Sir, I would say that this is a
very transparent, categorical and clear
Address which, I think, all sections of the
House should welcome and support and I
would repeat that the effort of the Janata
Government to create a national consensus
should receive welcome from all. Thank you.

MR. DEPUTY CHAIRMAN: Now, there
are 262 amendments to the Motion which we
can take up now. Mr. Sanat Kumar Raha.

SHRI SANAT KUMAR RAHA: (West
Bengal): Sir,,  move;

1. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the non-implementation of the
assurances made in the Address to
Parliament ,by the Vice-President acting as
President on March 28, 1977, in the
following words "(i) Having regard to the
gross abuse to which the Maintenance of
Internal Security Act has been put during
the last two years, a thorough review of the
Act will be undertaken with a view to
repealing it and examining whether the
existing laws need further strengthening to
deal with economic offences and security of
the country without denying the right of

approach to courts".

2. "That at the end of the Motion,
the following be added, namely:—

/but regret that the failure on the part of
the Government to repeal MISA and do
away with the lawless law of Preventive
Detention as
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promised in the Address of the Acting
President last year to Parliament, is an
unheard of way of treating Parliament and
the nation by the Government which
damages even the credibility and sanctity of
the exalted office of the President in the
context of its relation to Parliament.' "
3. "That at The end of the Motion, the
following be added, namely: — 'but regret
that the Address does not take note of the fact
that the Government has failed to intervene in
a proper manner to orevent the enactment of
mini-MIS.k- by the Madhya Pradesh
Government and also the so-called "anti-
goonda ordinance" promulgated by the State
Government of Bihar both of which provide
for giving arbitrary power to the executive
and the police to detain people without trial.'
4. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
any note of the fact that the Government is
refusing to take initiative within its power
and competence to secure the release of
Naxalites and other political prisoners
including the under-trials who are still in
prison in many parts of the country.'"

5. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not see
the necessity that pending the satisfactory
redefinition of Centre-State  relation
especially in financial matter, the policy and
practice of devolution of funds, taxes, duties
should be modified for making more funds
available to the States by augmenting the
total amount of divisible pool." "

6. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that the Prime Minister has
summarily rejected the demand of more
than one Chief Minister for a review of the
Centre-State relation and a national
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[Prof. Ram Lai parikh] dialogue for this
purpose which is also a demand of large
sections of the democratic public

"

opinion in the country'.

7. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not
asure that the Bills and other matters from
the States pending before the Central
Government will be expeditiously disposed
of and the necessary assents and approvals
given in the interest of the people of the
States and for the efficient and democratic

(N1}

functioning of the administration'.

8. "That at the end of the Motion,
the following be added, namely: —

*but regret that the Address does not
take note that the substantial portion of the
Centre's loans to the States should be
written off in view of the serious financial
strains and difficulties the States are
facing'."

9. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
make any promise to constitute the inter-
State Councils by making necessary
changes in the constitutional provisions to
make the Council a truly democratic re-
presentative  body commanding the

(N1}

confidence of the people'.

10. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
explain why the Government had served a
kind of home internment orders against
Iranian students living in our country in
order to prevent them from coming out to
peacefully register their protest and demand
for democracy in Iran on the occasion of
Shah of Iran's visit here and for the release
of the Iranian progressive languishing in the

Shah's prisons'.

11. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does
not take serious note of the brutal
lathi charge on Indian and Iranian
student ig the Shah of Iran's
visit to the Capital and the arbitrary arrest
of more than 82 such students including

(N1}

several girl students'.

12. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the numerous concessions that are
being made to Indian and foreign
monopolists in line with the policy oriented
towards "free enterprise" and "free market
economy" thereby not only continuing the
process which had begun under the
previous Government but also positively
threatening the objective of self-reliance,
and more so, of growth with social justice
amounting to plain subversion of national
economy in the interest of the exploiting

(N1}

classes'.

13. That at the end of the Motion,
the following be added, namely: —

'but regret that the Adddess does not
show concern at the fact that the Minister of
Industry, Shri George Fernandes, asked the
US business delegation to make their con-
crete proposal to the Government instead of
bothering about the FERA as if FERA has
no relevance in the context'."

14. "That at the end of the Motion,
the following be added, namely: —

"but regret that the Address does not take
serious note of the fact that after his visit to
Bonn and Brussels the Minister of Industry,
Shri George Fernandes, not only praised
the so-called "favourable climate" in the
West for getting credits and investment
from there in India but even went to the
length to tell the nation that the West
German private business circles had
promised India credit worth one billion dol-
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lars, which is a mischievous probing
bid by the West German bankers
industrialists to seek a massive entry
in our national economy.'"

15. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
take note of the disturbing fact that
during the so-called business talks in
India the US business delegation made
a bid to sell the World Bank line to our
country, some Indian business men and
officials willingly responding to the
baits of collaboration offered to them
by the American tycoons.'"

16."That at the end of the Motion, the
following be added, namely: —

"but regret that the Address does not
see the dangerous move of the big
delegation of 89 tycoons representing
55 multinationals led by the former US
Secretary of Agriculture now President
of the US Business International
Corporation and co-chairman of
Indo.US Business Council, which has
visited India to pressurise India to yield
more concessions to the multinationals
and for further neo-colonial penetration
into our economy including some of
the vital sectors."

17. "That at the end of the Motion,
the following be added, namely: —

*but regret that the Address does not
take note of the fact that despite all the
concessions which arc given to the
monopolists and big business, the
exploiting classes, even according to
the admission of the Prime Minister
and the Finance Minister have
betrayed the trust re. posed in them and
favours shown to them by the
Government.' "

18. "That at the end of the Motion,
the following be added, namely: —

*but regret that the Address does not
take note of the fact that the
Government is encouraging the Indian
big business t, invest overseas while
the Government itself is complaining
that the investment in
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the country by the Indian big business
is sluggish.'"

19. That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
explain why the Ministry of Defe.icc
sh juid have organised the so-called -
onftTtnce with the indu-sliiali'ts :n
Nt-,v Delhi to enable them £0 put up
pressure ,, the Government with the
demand that some vital sectors of the
defence production must now be left to
the big business and that the Iatter
should be allowed to export defence
equipment in order to hunt high profits
by joining the arms build.up and arms
race to end which our country stands
committed.' "

20. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
show concern at the fact that the
multinationals, backed by their Indian
collaborators, are now trying to enter
into critical areas of our vital defence
industry thereby not only to dislocate
our defence but also to make it
somewhat dependent on the western
powers in addition to making our
defence secrets vulnerable to these
inimical quarters.' "

21. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
take of the fact that here is now
concerned pressures by the World
Bank and other western financial
institutions upon India to make our
country a client State at least in th;
economic sphere, thereby undermining
our struggle for self-reliance and
economic independence.'"

22. "That at the end of the Motion,
the following be added, namely: —

*but regret that the Address does not
express concern at the moves of the
Government to develop close relation
with ASEAN countries while the latter
is being built-up by the US imperialists
as a kind of economic bloc in the
region through the
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socalled economic "aid" and even military
aids, and is a projection of US neocolonial
global strategy after the ignominious and
total defeat of US neo-colonial global

rn

strategy after Indo-China'.

23. "That at the end of the Motion,

the following be added, namely: —

T>ut regret that the Address does not seem
to be alerted by the fact that the industrial
policy which is the shaping by the present
Government i being hailed by the World
Bank and other neo-colonial interests
because they see in it a new invitation to
them for intensifying their exploitation.' "

24. "That at the end of the Motion,

the following be added, namely: —

Taut regret that the Address does not call
a stop to the attempts by the Government to
discourage if not sabotage, the expansion
of the public sector, which is essential for
the development of a modern self-reliant
industrial economy, in the name of
encouraging cottage and small scale
industries, which in effect, would not mean
any significant advance on their part but
would only encourage the big business in
the private sector to enter the new fields or
otherwise strengthen their con. trol and
grip in our economy.' "

25. "That at the end of the Motion,

the following be added, namely: —

%ut regret that the Address does not
propose to take any effective counter-
measures against the USA which while
maintaining its protectionist policy against
imports from India is at the same time
pressurising our country in forcing us buy
more American goods at their dictated
prices.'"

26. "That at the end of the Motion,

the following be added, namely: —

"but regret that the Address does, not
view correctly at all that in
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the name of socalled 'rolling plans' what is
sought to be done is to alter the planning
direction and plan priorities in the interest
of the monopoly capital and world Bank,
and to sabotage and scuttle planning in our
country.'"

27. "That at the end of the Motion,
the following b, added, namely: —

'but regret that the Address does not see
that the development of the small and
cottage industries is bound up with the
strengthening and expansion of the public
sector on the one hand and the general
radical structural changes in the economy
as a whole including radical land reforms
on the other.'"

28. "That ,t the end of the Motion,
the following be added, namely:—

'but regret that the Address does not call
for a halt to the Government's wooing of
the EEC while the latter is showing no sign
whatsoever to relax neo-colonialist attitude
of exploitation and plunder of the
developing countrie; including our own
through its protectionist policies and price
manipulations.'"

29. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
learn from the experience and assure that
the  prohibition  proposed to  be
implemented by the Government will not
be pushed through although it has been
pointed out that such a policy would cause
the loss of Rs. 500 crore to the exchequer
annually.'"

30. "That at the end of the Motion,
the following be added, namely: —

"but regret that the Address does not take
note of the bitter and costly past experience
of the Prohibition resulting in corruption,
bootlegging and total failure of the policy
itself causing, in addition, a heavy loss of
several hundred crores of rupees to the
exchequer.'"
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31. "That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
take note of the serious situation which
has arisen as a result of non-payment
of the dues by the public undertakings
to the Coal Board amounting to more
than Rs. 90 crores. "

32. "That at the end of the Motion,
the following b, added, namely: —

'but regret that the Address ignores
the very legitimate demand of the
people for the nationalisation of the
jute, textile, sugar as well as foreign
drug industries in our country which is
long overdue. "

33. "That at the end of the Motion.
the following be added, namely: —

*but regret that the Address does not
show any concern at the deliberate
under-utilisation of the capacity by
some industrialists with a view to
creating  artificial  scarcity and
pressurising the Government.""

34. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
show any serious concern about the
high price of consumer goods as well
as the high rate of money supply, the
inflation still continuing at the official
rate of 4 per cent a year.* "

35. "That at the end of the Motion,
the following be added, namely: —

"but regret that the Address does not
take note of the fact that the
Government has not worked out any
integrated and satisfactory plan, for
utilization of India's present foreign
exchange reserves amounting to Rs.
3,500 crores truly in the national
interest and for the development of our
national economy, thereby opening the
possibility of such resources being
frittere | away as  hannened
immediately after independency with
our substantial sterling reserves.'"

36. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address neither
takes note of the 10-point charter of
demand of the Central Government
employees which includes the merger
of DA with the basic pay, an end to all
victimisation of employees since 1968,
decasualisation of workers employed
by the Central Government, abolition
of con tract labour, restoration of the
cut in neutralisation of DA introduced
during the Emergency etc., nor does it
propose any remedy of these demands
of the Central Government employees.'

37. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not
take note that during the strike of the
Mabharashtra State Government
employees the Prime Minister went
out of his way to speak against the
striking employees and to supu port
the State Government in its obstinate
attitude in refusing even to talk to the
leaders (f the striking employees.' "

38. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
take note of the fact that the Prime
Minister and the Home Minister are
threatening the workers in order to
prevent them from coming forward in
their legitimate fight for their trade
union rights and other demands, which
threats  violate the Government
assurances about the restoration of the
democratic rights and liberties and
make these appear as the class
privilege of the exploiting classes." "

39. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
take note of the fact that the Union
Governmen itseK is now unleashing
the policy of police attacks including
police firings as well as other
repressive measures such a3 ban on
strikes, imposition of the
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orders against working class and the
democratic mass agitation by the
working people.' "

40. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Addres; does 'not
see that the laws relating to closure,
retrenchment, lay-off etc. are not being
observed by the em. pioyers, the
authorities in many places conniving at
such plain illegality.' "

41. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails to
see that some of the policy of the
Government especially in relation to
the big business is encouraging the
latter to launch offensive including
physical attacks against the workers by
using the goondas, the so-called
'security force' of the em. ployers with
the police often conniving at such
crimes.'"

42. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
take note of the fact that at the so-
called two.day conference organised by
the  All-India  Organisation  of
Employers, the Employers Federation
of India and the Standing Conference
of Public Enterprises and certain big
business spokesmen Naval H. Tata had
the insolence to raise the demand for
scrapping DA, wage-freeze and even
cancellation of the very little and weak
laws against retrenchment, lay-off and
closures, such moves having obviously
being encouraged by the policies of the
present Government to placate the big
money.""

43. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address is neither
concerned about the pronounced and
growing anti-working class posture in
the labour policy of the Government,
nor does it give

[22 FEB. 19781 on President's Address 184

any assurance that such policy as is
contrary to democracy would be never
permitted."

44. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
propose any effective steps to deal
with the situation which has been
created by the employers by their
boycott of the wage board for working
journalists in order to blackmail the
Government and force the employees
to a confrontation.' "

45. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
see that the mere filling of the pages of
the newspapers with the reports of the
proceedings of the various
commissions now in progress are not
going to cloud the urgent issues and
demands concerning the life and living
of the toiling masses."

46. "That at the end of the Motion,
the following be added, namely: —

'but regret that lhy Address does not
feel aghast that even the minimum
agricultural wages are not being
implemented in a number of States, the
issue being one of prime national
importance not only from the point of
view of national economy but social
justice as well."

47. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not
promise delinking of the newspapers
from th, industrial and business houses
while the Government is profusely
talking about the freedom of the Press"

48. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address doe* not
propose any effective measure in
respect of the heavy income tax
evasions by the Sterling companies
involving several crores of rupees.' "
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49. "That at the end of the Motion,
the following Toe added, namely: —

'but regret that the Address does not give
an assurance that the ideas that motivated
the appointment of the so-called Study
Group on wages, incomes and prices
otherwise known as the Boithalingam
Committee by the Finance Ministry with a
view to freezing wages etc.,, would be
abandoned.'"

50. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not pay
any hint to recommendation of the World
Employment Conference held last year
under 'the ILO that the wage policy of a
State should be such that can assure
minimum standard of living, that the real
wages of worker and the real income of all
the self-employed persons are protected
and progressively increased, etc. etc"

51. "That at the end of the Motion,
the following be added, namely: —

'tout regret that the Address does not see
that ther, ar. clear attempts by the Ruling
Party to bulid h.3 rural mass base further
with the help of the landlords and kulaks
which cannot but stop radical re-
organisation of our agriculture and even
hi'nder and restrict production, widening
th, social and economic disparities in the
countryside.' "

52. "That at the end of the Motion.
the following b, added, namely: —

'but regret that the Address does not see
that the problem faced by the Harijans and
other members of the Scheduled Castes as
well as Adivasis are such which cannot toe
solved without radical agrarian reforms
and other effective measures of controlling
the privileged sections of the rural rich
slich as the landlords and other exploiting
classes.' "

53. "That at the end of the Motion,,
the following be added, namely: —

'but regret that the Address does not
promise immediate effective
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measures Government is going to take for
The implementation of the
recommendations of the numerous
commissions which have gone into the
atrocities and social oppression perpetrated
against the Harijans, Adivasis, etc. and
whose reports are already pending before
the Government for necessary action."

54. "That at the end" of the Motion,
the following be added, namely:—

'but regret that the Address does not
show sufficient concern about tht attacks
on the Harijans, agricultural workers and
other weaker sections of the wvillage
community which are continuing in many
parts of the country but ar. being deli-
berately underplayed toy the Government
to explain away its dereliction of duty and
its failure to discharge its responsibility on
their score."

55. "That at the end of the motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that upto now no effective
measure at the higher levels in the State and
at the Centre has yet been taken to set up
appropriate machineries to deal -with the
case of atrocities and social oppression
against the Harijans, Adivasis and other
backward sections of the society.'"

56. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that some of the utterances
of the Union Ministers like the Home
Minister as well as some State Ministers
are only encouraging the landlords and the
village rich to go ahead with their rampage
against Harijans, these exploiters having
practically taken the advent of the Janata
power as their own power to intensify their
depredations."

57. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not see
that the emphasis on the



187 Motion of Thanks

[Shri Sanat Kumar Raha]

'primacy of agriculture' by the Government
is nothing but attempt to prepare fhe
ground for Boosting the kulaks and
landlords in the rural areas in the name of
'consolidation of holdings on the one hand
and to avoid the Implementation of radical
land reforms so as to keep dation of
holdings' on the one hand other sections of
the rural poor on the other."

58. "That at the end of the Motion,
th, following be addedf namely: —

'but regret that the Address does not take
note of the reported discontent and
grievances of the policemen against the
manner in which the Home Ministry fs
handling the police administration.'"

59. "That at the .nd of the Motion,
the following be added, namely: —

'but regret that the Address does not
show any concern that there is a growing
feeling among the peopTe about the
instability and* uncertainty steadily
overtaking in the country.'"

60. "That at the end of the Motion,
the following T3e added, namely:.—

'but regret that the Address miserably
falls to reflect the robust patriotic and
democratic temper in which the masses
voted in the Lok Sabha elections last year
and brought int, existence the present 6th
Lok Sabha."

61. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address doe? not
propose any effective measures to abolish
untouchability within five years as the
Prime Minister has promised to the
country, notwithstanding the fact that the
curse  still continues  despite  the
constitutional ~ declaration and  the
Untouchability Act passed by Parliament."

62. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not go
into problem of the Union

[ RAJYA SABHA ] on President's Address 188

Ministers often making contradictory
statements confirming the fact that the
present  Ministry is a  mindless
conglomeration of political in-compatible
lacking in a collective mind and collective
direction."

63. "That at the end of the Motion,
the following be added, namely:—

sbut regret that the Address is another
piece of exercise in self-satisfaction and
complacency which can only demoralise
and disappoint the masses."'

64. "That at the end of the Motion,
the following be added, namely: —

taut regret that the Address ioe* not
even note of the serious allegation of the
growing sense of authoritarianism of the
Janata regime, voiced even by the
members of the Ruling Party including
MPs and MLAs." "

65. "That at th, end of the Motion,

the following be added, namely: —

'but regret that the Address does not face
up to the fact that an upper-class bourgeois
politics have entered a period of
irretrievable crisis the way out of which
lies only in the emergence of a left and
democratic alternative.' "

66. "That at the end of the Motion,
the following be added, namelv.—

'but regret that the Address does not take
not, of the fact that the National
Development Council has been reduced to
a ritual and formality lacking in any sound
purpose, proper direction and without
having any statutory authority whatso-
ever."

67. "That_at the end of the Motion,

the followirig be added, namely: —

'but regret that the Address doe* not
show concern that some superannuated
officers are being brought in from the
retirement to be given high posts in the
Government thereby demoralising the
administration including the responsible,
deserving officials."»
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68. "That at the .nd of the Motion,
the following be added, namely: —

'but regret that the Addres, does not
promise any reliable and convincing
measures to overcome the snowballing
unemployment in the country while th,
Prime Minister has been saying that the
unemployment will be abolished in ten
years leaving all the major contributory
factors to the phenomenon untouched.'"

69. "That at the end of the Motion,
the following be added, namely: —

'but regret ; Address does
not propose any effective measures to
remove the grievances of the members of
the minority community, Scheduled Caste
and Scheduled Tribe in the matter of ap-
pointments to important official positions,
and of promotions and postings etc.' "

70. "That at the end of the Motion,,
the following be added, namely: —

'but regret that despite all the
fiambuoyant talks about democracy by the
leaders of the Government, the Address
does not give any assurance that the
practice of arbitrary recourse to the
President's Rule will be put an end to in the
future, such "methods having been applied
more than about fifty times since the
Constitution came into force.'"

71. "That at the end of the Motion,
the following be added, namely: —

'but regret that despite the Home
Minister's assurance that the internal
emergency would be done away with, the
Address does not make any promise that
the assurance will be fully carried out
instead of being modified in order to keep
alive the provision for internal emergency
under the pretext of 'armed rebellion,"

72. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
show any concern at the prone-

ness of the present Government to misuse
the powers under the article 356 to dismiss
the State Governments and dissolve the
State Assemblies for the political ends of
the Ruling Party and in disregard of the
purpose for which such steps are envisaged
in the Constitution."

73. "That at the end of the Motion,
the following be added,, namely: —

'but regret that the Address does not give
any explanation as to why the
Government's promise for expanding the
public distribution network within six
months of its assumption of office has not
yet been implemented while it is the free
trade which is having a free rush."

74. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that despite the Parliament
having turned down the Ordinance to
abolish the Banking Services Commission,
earlier appointed by an Act of Parliament,
the Government has not revived the
Banking Service Commission,, thereby
showing disrespect, if not contempt, for
Parliament and democratic norms.' "

75. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
propose any effective new steps for the
protection of the rights of the minority
community, notwithstanding the massive
evidence before the Government that the
protection to which they are entitled in the
decisions of the Srinagar meeting in terms
of the Constitution and of the National
Integration Council (1968), ar. not being
given them in due measure."'

76. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
promise any immediate action against top
bureaucrats who are guilty of the
emergency excesses
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acting on the illegal orders of San-jay
Gandhi and others, the officers who are
now trying to get out of the punishment
they deserve by making their confessional
statements before the Shah Commission
and other Commissions.' "

77. "That at the end of the Motion,
the following be added,, namely: —

'but regret that the Address does not see
the need for purging here and now the
entire top bureaucracy of the careerist and
opportunist officers who sought to serve
their personal interest during the
Emergency by flouting all laws and
regulations and even their own Service
Conduct Rules."

78. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not call
upon the Government to present a
comprehensive White Paper fo Parliament
giving a full official account of the
excesses and violations of laws including
the Constitution and other rules committed
under the Emergency instead of leaving the
whole matter to be published before the
nation only through the so-called cas,
history before the Shah Commission and
other Commissions." "

79. "That at tTie end of the Motion,

the following be addded, namely: —

'but regret that the Address does not see
that the disclosure about the functioning of
th, Government at the highest level have
raised some very grave constitutional and
political question which cannot be settled
by a quasi-judicial or an administrative but
would call for the most penetrating and
comprehensive discussions among the
representatives of the political parties in
order to devise measure to prevent their re-
crudescence in the future.'"

80. "That at th, end of the Motion,

the following be added, namely: —

'but regret that the Address does not
take note of the fact that in-

stead of immediately calling the officers
guilty of excesses during the Emergency to
book, some of them are toeing, in fact,
encouraged and promoted by the
Government thereby demoralising the
officers who displayed courage and
integrity during the trying and difficult
days of the black emergency regime.'"

81. "That at the end of the Motion,
the following be added, namely: —

*but regret that the Address does not take
due note of the fact that even before the
Emergency several high officials were
harassed and victimised for not favouring
the friends of Sanjay Gandhi like the late
V. R. Mohan of Mohan Meakins Concerns,
one of such victimised officers being a
former director under the Ministry of
Industry.""

82. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails to note
that many disclosures about the illegal and
undemocratic activities of the officials and
others during the Emergency are still going
on unheeded by the Government, much
less being acted upon effectively.' "

83. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the serious problem that a very
large number of Government employees
are facing the problem of accommodation
and other essential amenities.' "

84. "That at the end of the Motion,
the following be added, namely: —

*but regret that the Address does not
take note of the fact that certain people
favoured by the present Government are
being invited to make frequent broadcast
over the Radio and appears in telecast to
blatantly canvass for the Government and
the Ruling Party.'"

85. "That at the end of the Motion,
the following be added, namely: —

"but regrei that the Address does not
note that the official mass media
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particularly Radio and TV are being
planfuliy captured by certain reactionary
elements who obviously have inspiration
and backing from higher quarters and that
this spells not only a threat to democracy
but the degradation of culture and pub. lie
in general.'"

86. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address has chosen to
overlook the fact that there are new
attempts by the present Government to
influence some sections of the press and
also to pressurise them to fall in line with
the views of the Ruling Party and the
Government.'"

87. "That at the end of the Motion,
"the following be added, namely: —

*but regret that the Address does not
mention the need for raising the amount of
the freedom fighters pension which was
fixed several years ago when the prices
were at much lower levels.'"

88. "That at the end of the Motion,
(he following be added, namely: —

*but regret that the Address does not
take note of the fact that the Central
Government still refuses to recognise the
Moppila Rebellion of 1921, the Punnapra-
Vayalar struggle and the Telengana
upsurge as freedom struggle while many
who were arrested during the recent Emer-
gency are being provided with pensions.' "

89. "That at the end of the Motion,
the following he added, namely: —

'but regret that the Address does not take
note of the 'grave concern' expressed by the
Jawaharlal Nehru University Teachers
Union at the manner in which the Prime
Minister, as Chancellor of the University,
has been conducting investigation into its
affairs by infringing the principle of uni-
versity autonomy, seeking to fish out the
political opinion of the teachers through
some 'confidential' queries,
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who are however of being kept in dark, and
by freezing of posts and stopping of
appointment, nor does, it promise that the
Chance'Jor'3 order which have caused great
misgivings and resentment among the
teachers would be rescinded.'"

90. "That at the end of the Motion,
the following be added, namely: —

'but regret that th, Address completely
ignores the reliable report that in the name
of investigations into the affairs of JNU
letters have been sent by the Chancellor of
the University to the teachers which looks
like a witch-hunt of the progressives
amongst them, thereby encouraging the
reactionary elements in our academic
institutions.' "

91. 'That at the end of the Motion,
the following be added, namely: —

'but regret that th, Address does not
show any concern as to the manner in
which CSIR is being disbanded at the cost
of integrated, well-planned and well-
directed scientific research."

92. That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that the Government has
most  unjustly refused to  issue
commemorative stamps in honour of the
great revolutionary Shri Troilokyanath
Chakravarthi 'Maharaj' i our freedom
struggle, and of Mahapandit Rahul
Sanskrityayan and inter, nationally reputed
scholar and a great patriot of our country
evidently because he happened to be a
Member of Communist Party of. India."

93. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not
promise adequate financial assistance to
Andhra Pradesh and Tamil Nadu for their
cyclone and flood relief activities, despite
the demand for such assistance by the State
Government and the public.'"
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94. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not
show any awareness of the growing
national concern at the partisan and
narrow-minded appointments by the
Government to the various institutions and
autonomous bodies under the control of the
Centre in total disregard of the merits and
requirements from the point of view of
talent and competence."

95. "That at th, end of the Motion,
the following be added namely.—

'but regret that the Address does not take
serious note of tampering under the
instruction of th, Government with four
history books 'Medieval India' by Romila
Thapar; 'Modern India' by Bipan Chandra;
'Freedom Struggle' by Amies Tri-pathi,
Barun De and Bipan Chandra; and
'Communalism and the Writing of Indian
History'’ by Romila Thapar, Harbans
Mukhia and Bipan Chandra to suit the
interests of anti-secular, communal and
other reactionary forces.' "

96. "That at the end of the Motion.
th, following be added namely:—

'but regret that the Address does not take
into account the concerted attempts by the
reactionary and communal forces to intrude
into the preparation of text books and other
publication which concerns for cultural
life." "

97. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
show any concern as to the manner in
which Shri Damodaran Nair was first
assaulted and then dismissed from his
services in Gandhi Smriti for referring to
the Prime Minister Morarji Desai's
statement in his autobiography in which he
writes that Nathuram
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Godse, the murderer <>f Mahatma, was an
RSS worker, nor does it promise that Shri
Nair will be taken back to service.'"

98. "That at the .nd of the Motion,
the following be added, namely:—

'but regret that the Address completely
ignores the growing public allegations
about the reappearance of favouritism,
nepotism by ' the Ministers and other high
placed persons in favour of their relatives,
and friends."

99. "That at the .nd of the Motion,
th, following be added, -namely: —

'but regret that the Address does not
promise a  full-fledged Legislative
Assembly and a fully responsible Council
of Ministers for Delhi."

100. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
promise a full-fledged Legis-the
appointment of a Commissioner of Police
will not be pursued in view of the strong
public opinion against it on the ground that
such an arrangement is not likely to
strengthen the police high-handedness and
domination in th, Delhi Administration.' "

101. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of depressing under representation of
women in our legislative bodies, nor does it
pror mise any improvement in situation by
providing  for  definite  quota  of-
representation for women."

102. "That at the end of the Motion,,
the following b, added, namely: —

'but regret that th, Address does not even
promise lowering of voting age from 21 to
18 which is a demand of practically all
section of democratic public opinion in the
country."
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103. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
make any promise of a radical review of
our electoral system with a view to
providing for the proportional
representation as well as recall, both of
which have become essential for
strengthening  the content of our
democracy, properly reflecting the opinion
of the masses and ensuring democratic
functioning of our Parliamentary system
instead perpetuating the artificiality and
unreality of the representation which suits
the vested interests and promotes
corruption and malpractices.' "

104. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
serious note of the fact that there is a
serious attempt by the present Government
to enact the anti-defection measures
worked out by the previous Government
and bureaucracy in disregard of the
unanimous recommendations of the 1968
Committee on Defection."

105. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
promise the implementation of anti-
defection measures recommended by the
Committee on Defection which appointed
in pursuance of a resolution by the Lok
Sabha in December 1967 consisting of
representatives of all major political parties
and public men."

106. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the serious problem about the
child-care which has recently been
highlighted by an international seminar on
child welfare in New Delhi itself.""
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107. "That at the end of the Motion,
the following b, added, namely:—

'but regret that the Address does not
indicate that the Government has paid any
heed to the complaints made in Parliament
or otherwise against victimisation of Shri
D. K. Guha, a former High official of the
Income Tax Department for his bold
actions against the Birla families, which
resulted in the disclosure of huge income
tax evasion as well as a big swindle of the
evasion of foreign exchange on the eve of
devaluation in June, 1966.""

108. "That at the end of th, Motion,
the following be added, namely: —

'but regret that the Address shows no
concern for the voluminous public
complaints against the manner in which th,
official news media—A.I.R., T.V., etc.—
are being misused for the partisan ends of
the ruling party as well as for blacking out
as far as possible the views of protest and
dissent particularly those coming from the
CPI and its allied mass organisations.""

109. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does-not take
note of the controversy that recently arose
over appointment of the Chief Justice of
India, nor docs it give any assurance that
question of the future appointments to the
posts in the highest judiciary—the Chief
Justice and other Judges of the Supreme
Court of India and the High Courts—will
be reviewed with a view to evolving proper
democratic norms,, giving Parliament a:id
the concerned State legislatures the right to
have their respective say in the matter of
such appointments.' "

110. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that the poor refugees
from the erstwhile
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not getting their so-called ad hoc payments
under the compensation scheme in regard
to their properties which had been declared
"enemy property" in Pakistan following the
Indo-Pak war and Tashkent agreement, the
pool for such compensation having alreary
been largely grabbed by the big landlords
and well to do people who have migrated
from the erstwhile East Pakistan.'"

111. 'That at the end of the Motion,
the following be added, namely

'but regret that the Address does not take
note of the fact that even after more than
30 years of partition the refugee colonies in
some parts of West Bengal have not yet
been regularised in full measure, leaving
the displaced persons to continue in their
present uncertainty ." "

112. "That at the end of the Motion,
the following be added, namelv: —

'but regret that the Address does not take
note of the fact that the US President
Carter is reported to have publicly stated
that during his talks with Prime Minister
Mor-arji Desai the latter had shared
President's concern about the Soviet
presence in the Horn of Africa.'"

113. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that the Prime Minister and
other members of the cabinet did not take
the opportunity of the US President Jimmy
Carter's visit to this country to call upon
him to stop the U.S. deliveries to foreign
countries like Iran, Savdi Arabia, the Gulf
countries and Israel worth 8000 million
dollars annually to building up the arms
race in the region.'"

114. "That at the end of the Motion,
the following be added, namely: —

"but regret that the Address does not
declare any support to an early
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reconvening of the Geneva Conference to
solve the middle east crisis which alone
could bring about a durable and just
solution.'"

115. "That at the end of the Motion,
the following be added, namely.—

'but regret that the Address does not take
note of the fact that during the visit of the
British Prime Minister Mr. James
Callaghan to Delhi the Government of
India did not call upon him to stop heavy
British investment in South Africa which
already amounts to 10,000 million dollars,
and is encouraging and bolstering the racist
Vorster's regime there.' "

116. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that India has little
common ground for regional co-operation
with Australia which belong to the Western
camp and is the active partner of the mi-
litary ANZUS." "

117. "That at the end of the Motion,
the following be added, namely: —

"but regret that the Address does not
give any explanation as to why US
shipment of rich Uranium for the Tarapur
plant and the Prime Minister's statement
that India will stop all peaceful explosions
so significantly coincided, giving rise to
strong suspicion that the Government of
India have yielded to at least these tactics
of the U.S.A. administration.' "

118. "That at the .nd of the Motion,
the following be added namely: —

uBe

'but regret that the Address does not call
upon the USA, Britain and other Western
powers to agree to economic sanctions
against the racist South African regime
notwithstanding  the fact that the
overwhelming majority of the UN
members are most positively in favour of
such, sanctions.' "
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119. "That at the end of the Motion,
the following be added, namely: —

but regret that the Address does not take
note of the fact that the supply of combat
aircraft now to Egypt by the USA in
addition to the heavy supplies to Saudi
Arabia, Israel, could only aggravate
tensions in the region, further complicate
the situation and durable peace in West
Asia.""

120. -That at the end of the Motion,
the following be added, namely: —

but regret that the Address does not
give categorical assurance that India's
assistance, morals, political, economic and
other material will continue to the freedom
fighters in Zambabwe, Nambia and South
Africa against the hateful and inhuman
racist regime.' "

121. -'That at the end of the Motion,
the following be added, namely: —

"but regret that the Address does not
clarify what useful purpose Prime Minister
Morarji Desai had in attending the so-
called regional Conference of 12 countries
hosted by-Australia and inaugurated by a
British Dominion Governor General except
perhaps for raising the status of the shoddy
Commonwealth outfit and that of the

present conservative Australian
Government.' "
122. "That at the end of the Motion,

ie following be added, namely: —

'but regret that the Address does not
refer to the friendly suggestions for the
restoration of democratic rights and the
release of patriots in Bangladesh which
include such veteran freedom fighters and
friends of India like Chairman and General
Secretary of the Communist Party,
respectively, Com. Monisingh and Com.
Farhad and well-known co. workers of the
martyred Shekh Mu-jibur Rehman and
leaders of the Awami League like Shri
Phani Ma. jumdar which would be in full
consonance with the international morality,
all the more so when the two :ountriss are
expected to live  in
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neighbourliness, and

good
co.operation.

123. "That at the end of the Motion,
the following be added, namely: —

friendship

'but regret that the Address does not
show any concern for the suppression of
democratic rights in Bangladesh today
while the 1 resent leaders of the
Government of India, when they were in
detention, had sent their representatives in
foreign land to call upon the Government
to raise their voice for their release and for
the restoration of democratic rights and
liberties.""

124. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
spell out the Government's attitude of
sympathy and help for the Bangladesh
patriots who are now in the country, nor
does it give any guarantee that they will
not be handed over to the Bangladesh au-
thorities or otherwise pushout of our
country. ' "

125. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
proper view of harmful consequences that
may follow by the use of rupee equivalent
funds accumulated in India from the sale
proceeds of additional crude by Iran to be
used in projects especially for the article
for rural development approved by the
Shah of Iran.""

126. "That at the end of the Motion,
the following be added, namely: —

"but regret that the Address does not take
note of the international experience that the
Shah of Iran is massively backed by the
USA and other imperialist Powers with a
view to influencing certain non-aligned
countries where the imperialists exposed
and discredited.' "

127. "That at the end of the Motion,
the following b, added, namely: —

'but regret that the Address does not take
note even of the fact that
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the Shah of Iran is the biggest recipient of
the American arms, and is himself playing
a dangerous role in the arms build up in the
region by plying arms and other resources
to reactionary regimes in the Arab World,
its arms deals with Pakistan in order to
disrupt our relations with that country
having already caused great concern in
India and elsewhere.' "

128. "That at the end of the Motion,
the following b, added, namely.—

'but regret that the Address does not take
note of the fact that in showering lavish
compliments on the Shah of Iran during his
visit to our country the Government forgot
that in the international affairs the Shah of
Iran stands on the side of the imperialists
on many cardinal issues of peace, natiopil
liberation,  disarmament, international
security, etc' "

129. "That at the end of the Motion,
the following be added, namely: —

Taut regret that the Address floes not
take note of the fact that it is with the Shah
of Iran as its main stay CENTO is being
activised by the imperialists, the
development which is clearly aimed at the
independence and security of the countries
of the region.'"

130. "That at the end of the Motion,
the following be added, namely: —

"but regret that the Addres? does not
categorically disapprove of the proposals
for the creation of the Asian Market in
cooperation with Iran and some other
countries like Japan with a view to
facilitating the exploitation by Iran's petro-
dollars, Japan's technology and India's man
find material resources etc."

131. "That at the end of the Motion,
the fc'lowing be added, namely: —

"but regret that the Address does not tike
note of the fact that the Shah of Iran, has
ambitions to become regional power, with
the help
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of his petro-dollars and American

"o

weapons.

132. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not take
any correct view about the proposed
agreement with the Indian Government and
Shah of Iran which will enable the latter to
invest the petro-dollars in our country into
projects approved by him for earning
profits and also facilitating the entry of the
multinationals with whom the Shah of Iran
is in full cooperation.' "

(Amendment Nos. 1 to 132 also stood in the
names 0/ Shri Bhupesh. Gupta, Dr. Z. A.
Ahmed; Shri Jagjit Singh Anand, Shri
Indradeep Sinha, Shri Bhola Prasad and Shri
Bir Chandra Deb Burman)

MR. DEPUTY CHAIRMAN: Mr. Prakash
Mehrotra. Wot here. Shri. mati Hamida
Habibullah.

SHRIMATI HAMIDA HABIBULLAH
(Uttar Pradesh): Sir, I move:

145. "That at the end of the Motion
the following be added, namely: —

'but regret that the Address doe; not
indicate any  concern  over  thi
Government's failure to check thi atrocities
committed on Harijan and other weaker
sections of th Society.'"

146. "That at the end of the Motioi
the following be added, namely: —

'but regret that the Address do< not
give any hint to call for tl national debate
on Centre-State r lations.'"

147. "That a* the end of the Motio
the following be added, namely: —

*but regret that the Add -ess fa to mention
the concrete steps i the promotion and
advancement Urdu language.'"
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148. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
make any mention of physical torture of
teachers, students and labourers."

MR. DEPUTY CHAIRMAN: Shri-maiti
Chundawat. Not here. Dr. Lokesh Chandra.
Not here. Mr. Sanat Kumar Raha.

SHRI SANAT KUMAR RAHA: Sir, I
move:

152. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address fails to assess
the pressure of the World Bank and its neo-
colonial offensive for th, imperialist
countries."

153. "That at the end of the Mo
tion, the following be added, namely:

ly:-

'but regret that the Address does not take
serious note of the  imperialist
multinational deal in the country which is
harmful."

154. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not
promise to take concrete and effective steps
to implement completely land reform in the
interest of the poor peasants and the land-
less agricultural workers."'

155. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not take
seriously the arms build up in our region
and strengthening of the military base in
Dsigo Garcia by U.S.A. which goes against
making Indian Ocean a peace Zone."

156. "That at the end of the Motion,
the following be added, namely: —

*but regret that the Address fails
to assure further strengthening and
expansion of pub'ie sector so as to
achieve self reliance and command-

, in*:' height in our economy."
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157. "That at the end of the Motion, the
following be added, namely:—

'but regret that the Adddess doea not
reaffirm the stand of India to work in
cooperation with the Socialist and third
world countries for establishment of new
international economic or-der against the
vested interest of the rich developed coun-
tries.' "

.158. 'That at the end of the Motion, the
following be added, namely:—

'but regret that the Address fails to offer
any encouragement for protection of
Harijans and Adivasis from atrocities of
the vested interest throughout the country.'

n

159. "That at the en£ of the Motion,
the following be added, namely:—

'but regret that the Address abjectly fails
to point out that it is the political crisis that
is today the sharpest and most significant
expression of the crisis of the capitalist
path of development as a whole and that
there can be no worthwhile progress
without bringing out some solution towards
breaking. The deadlock on the economic
front and creating changes in our socio-
economic structure or further democratic
advance.'"

160. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address fails to note
that in the economic sphere it is manifested
in the utterly inadequate rate of growth or
the national economy in the industrial field,
in rising prices of various essential
commodities, in growing unemployment
both in wurban and rural areas, in
intensification of poverty, in creating
imbalances and inequalities and
strengthening of monopoly, rural oligarchy
and parasitic antisocial elements all along
the line resulting in all pervasive corrup-
tion.'"

161. "That at the end of the Motion,
the following be added namely:—

'but regret that tbo Address fails to give
any assurance of removing
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illiteracy from the country with a time-
bound programme.""

162. "That at the end of the Motion,
the following be added,, namely: —

'but regret that the Address does not
offer any encouragement to the scientist
community, the progressive writers of Text
books and the student community on
progressive educatio.ial reforms.' "

163. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the evil spirit in the "freeing" of the
market forces particularly in the sensitive
area of foodgrains resulting in hoarding
and black marketing.'"

164. "That at the end of the Motion,
the following be added namely:—

'but regret that the Address does not take
note of the fact that despite M.R.T.P. Act,
monopoly houses are fattening at the cost
of the national economy." "

165. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
indicate any review of the Industrial
Licensing Policy which helps monopoly
houses to thrive.'"

166. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails to give
assurance to all categories of employees
and workers that Bonus will be treated as a
deferred wage.' "

167. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails
to give any assurance that there

will mded labourin the

country ' "

168. ' the end of the Motion,
the. f be added namely:—

that the Address does 'not
propose to implementa  .mni-
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mum wage for agricultural workers
through adequate machinery.'"
169. "That at the end of the Motion,

the following be added, namely:—

'but regret that the Address does not
propose any revision in the Service
Conduct Rules for the Government
employees against any sub_ jective bias.'"
170. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address does not
indicate that the system of confidential
report in respect of Government servants
will be scrapped.'"

171."That at the end of the Motion, the
following be added, namely:—

'but regret that the Address does not
ensure that the problem of closure,
retrenchment, lay-off will be effectively
tackled to protect the interest of the
workers and employees.' "

172. "That at the end of the Motion,
the following be added, namely:—

"out regret that the Address does not
assure the guarantee of public distribution
of essential commodities throughout the
country at a fair price.""

173. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address fails to
indicate the magnitude and danger of the
black money operating in the country and
does not propose any measure to liquidate
the same."

174. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not
assure equal pay for similar work for
women in all spheres.'"

175. "That at the end of the Motion,
the following be added, namely:—

'but re"!.-* that the Address does

not prop yarn,
colon her inputs to the wea-
versand . c'oes not
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assure of marketing facilities  for them'

176 "That at the end of the Motion, the
following be added, namely:—

'but regret that the Address does not
propose any measure to relieve the poor
peasants from their indebtedness nor does
it ensure remunerative price of their
produce." "

177. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
propose how to protect the poor fishermen
who have become unemployed clue to
mass scale mechanised fishing started by
some big busi. nessmen and multinationals
in Goa and Kerala coastol areas.'"

178. That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
propose to further develop the Andaman
and Nicobar Islands in agriculture, industi®
forest and marine."

179. "That at tfu? end of the Motion,
-he following be added, namely: —

"but regret that the Address does not take
due note of the fact that the top monopoly
houses are responsible for huge tax arrears
and are evading to pay even the assessed
taxes."

180. That at the end of the Motion,
;he following be added, namely:—

'but regret that the Address does not
propose to increase the minimum pension
for freedom fighters, does not propose to
grant pension for the minor son of deceased
freedom fiphter.'"

"That at the end of the Motion, he
following be added, namely:—

'but regret that the Address does not
consider to recognise the pun-napra-
Vayalar and Telengana heroes who fought
against  the princely
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States in pre-independence period and
suffered in jail, as freedom fighters entitled
to the award of freedom fighters pension.'"

182. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not
indicate any step for solution of the
problem regarding Centre-State relations.'"

183. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not
assure that the Calcutta Port and Haldia
Project will not be affected in any way due
to the agreement with Bangladesh on
Farakka Water.' "

184. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention that MISA will be repealed a;;d no
such Preventive Detention meaeure is
necessary in place of MISA.'"

MR. DEPUTY CHAIRMAN: Yes, Mr.
Ramanand Yadav.

SHRI RAMANAND YADAYV (Bihar). Sir, 1
move!

185. "That at the end of the Motion, .
the following be added, namely.—

'but regret that the Address does not
mention about the implementation of the
recommendations of the Backward Classes
Commission headed by Shri Kaka Saheb
Kalelkar.""

186. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention the non payment of minimum
wages to the Agricultural Labourers in the
number of States under enactments passed
by themselves." "

187. "That at the end of the M
the | be added, namely: —

'but regret that the Address does not
mention the failure of the Cen-
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eral and State Governments to check
various types of social and economic
atrocities on the Harijans, Adi-vasis and the
Minorities in the country.' "

188. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
promise to control communal and caste
riots in the country.'

183. -That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does no,
mention the implementation of the Trivedi
Commission recommendation on the Bihar
and U.P. boundary alteration.' "

190. "That at the end of the Motion,
*he following be added, namely —

'but regret that the Address does not
indicate measures to maintain peace in the
University Campuses in the country, which
has resulted in the closure of the
Universities and disruption of the academic
career Ot th, students."

191. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
promise to take effective measures for
payment of the cane pries to the cane
growers adequately by the Sugar Factories
in the country resulting in the deterioration
of the economic condition of the cane gro-
wers.'"

192. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
promise  to implement  the  re-
commendations of the Backward Class
Commission headed by Tfcaka Kalelkar*
for the reservation of iber of seats in the
Central and State Services.'"

193. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does riot
indicate steps to make reserva-
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tion of 30 per cent in the Central Services
for the backward communities other than
Scheduled Castes and Scheduled Tribes.'"

194. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
mention the measures whict will be
adopted to check the rising trend of price;
of essential commodities.' "

195. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
promise to deal with the growing demands
of non Janata Governments in the States
for more power and constitutional changes
in the Centre-State relations which could
destroy the unity of the country and check
the progress of National Integration.' "

MR, DEPUTY CHAIRMAN: Mr. D. P.
Singh. Not  here. ~ Mr. Trilokj
Singh.

SHRI TRILOKI SINGH (Uttar Pradesh) :
Sir I move:

200. "That at the end of the Motion, the
following be added, namely: —

'but regret that the Address does not
make any reference to the following
matters:—

(a) The restoration of the minority
character of the Aligath Muslim
University;

(b) Deteriorating law and order
situation and increasing sense of
insecurity particularly in the Muslim
minority as a result of the frequent
occurrence of communal riots;

(c) The establishment of Gram
Swaraj, decentralisation of power at the
village level, without which the solution
of the problem o* unemployment or
under.employ-ment will remain an
impossibility;

(d) Tho ,steps to be taken to tid»
over the crisis In the textile industry;
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(e) Non-utilisation
in the Steel Industry;

of  potential

(f) Failure to reduce the prices of
essential commodities and bring them
down so as to make them available to
the poorest;

(g) The crisis in Khandsari and Gur
Industry in Uttar Pradesh and threat of
closure of crushes by the employers
resulting in the non-utilization of
millions of tonnes of sugar-cane; and

(h) Student unrest.'"

MR. DEPUTY CHAIRMAN: Mr. Ranbir
Singh. Not here. Mr. Sanat Kumar Raha.

SHRI SANAT KUMAR RAHA: Sir, I
move:

204. "That at the end of the Motion, .the
following be added, namely: —

'but regret that the Address proposes the
perpetration of the lawless law of
Preventive Detention in the guise of an
amendment to the Criminal Procedure
Code instead of doing away with this
measure." "

205. "That at the end of the Motion,
-the following be added, namely: —

'but regret that the Address makes no
reference to the military base of USA in
Diego Garcia in Indian Ocean which
.should be declared as a zone of peace.'"

206. "That at the end of the Motion,
"the following be added, namely: —

'but regret that the Address does not
mention that Ogadon the territory of
Ethiopia has been aggressed by Somalia
backed by imperialist arms.' "

(Amend%nent Nos. 204"to 206 also stood in
the names of Sarvashri Bhupesh Gupta, Bir
Chandra T)eb Burman and Jagjit Singh
Anand)

MR. DEPUTY CHAIRMAN: Mr. Ananda
Pathak.

SHRI ANANDA
Bengal): Sir,  move;

PATHAK  (West
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207. "That at the end of the Motion,
the following be added, namely.—

'but regret that the Address has not
mentioned about the need for a fresh look
into the Centre-State powers.' "

208. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails to
mention about giving more powers to
States.""

209. "That at the end of the Motion
the following be added, namely: —

'‘but regret that the Address fails to
mention about the initiative taken by the
Left Front Government of West Bengal
and some other States for a detailed
discussion on Centre-State powers.' "

210. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails to
mention the import of real federal character
of our country.'"

211. "That at the end of the Motion,
the following be added, namely: —

'‘but regret that the Address fails to
mention about the severe unemployment
problem in the country.'"

212. "That at the end of the Motion,
the following be added, namely: —

'‘but regret that the Address fails to
mention about th, increasing attacks on
Harijans and tribals in the countryside and
the failure of the Administartion to
prosecute the culprits.' "

213. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails to
mention about the non-taking back of large
number of railway workers who were
victimised during the emergency.'"

214. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails to
mention about the a - ere attack
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[Shri Ananda Pathak] on Jihij workers in
the Faridabad Industrial belt by the
managements through their hired goondas
causing  severe  resentment among
thousands of wo :kers.""

215. 'That at the end of the Motion,
the following be added, mnamely: —

'but regret that the Address fails to
mention about the failure of the
Government to prosecute the former Prime
Minister for subverting democracy during
the Emergency.'"

216. "That at the end of the Motion,
the following b, added, namely:—

'but regret that the Address fai's to
mention about taking over and supply of
essential commodities such as food-grains,
edible oils, pulses etc. through public
distribution system at a subsidised rate."

217. "That at the end of th, Motion,
the following be added, namely: —

'but regret that the Address fails to
mention about  deteriorating  labour
situation in Faridabad and other industrial
Belts in Delhi, U.P. and Rajasthan."

218. "That at the end of the Motion,
the following b, added, namely: —

'but regret that the Address fails to
mention about the police firings on the -
workers of Bokaro Steel Plant and
Swadeshi Cotton Mills, Kanpur killing and
injuring a large number of people."

219. "That at the end of the Motion,
the following b, added, namely:—

'but regret that the Address fails to
mention about the refusal to grant bonus on
th, principle of deferred wage as assured in
the ruling party's election manifesto."

220. "That at the end of the Mo, 1,
the following b, added, namely:

'but regret that the
to runtion about , .aling of
MI5% DIR and draconian

laws including the Constitution
(42nd Amendment) Act."

221. "That at the end of the Motion,

the following be added, namely: —

sbut regret that the Address fails to
mention about the growing unrest among
railway workers and Central Government
employees due to non-implementation of
the recommendations of the 3rd Pay
Commission."

222. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address fails ¢t
mention about not restoring the pre-
emergency position in regard to the system
of grant of D.A. to the Central
Government employees."

223. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address fails mention
about the fixing of the minimum wage, for
agricultural labourers.'"

224. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address fail3 to
mention about th, failure of the
Government to bring a radical land reform
and free o' cost distribution of land to the
landless."

225. "That at the end of the Motion,

the following be added, namely: —

'but regret that the Address fails to
mention about the utter failure of th,
Government to check the growth of
monopolists."

226. "That at the end of th"e Motion,

the following be added, namely: —

'but regret that the "Acldress fails to
mention about the danger to the Indian
economy due to increasing concession t
foreign monopolists."

227. "That at the end of the Motion,

the following be added, namely: —

*but regret that the Address fails to
mention about the failure (f the
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Government to direct the wage policy
towards granting , living wage to the
workers."

228. "That at the end of the Motion,
the following b, added, namely: —

'but regret that the Address fails to
mention about the failure of the
Government to go ahead with the long
range planning for the betterment of the
people.™

229. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails to
mention about the failure of the
Government for nationalising foreign
banks, monopoly houses and branches of
multinationals."

230. "That at the end of the Motion,
-*he-*foliowing be added, namely: —

'but regret that the Address fails to
mention about the growing resentment in
non-Hindi speakinp. States due to th,
imposition of Hindi in an arbitrary manner
by the Central Government."

231. "That at the end of the Motion,
'the following b, added, namely: —

'but regret that the Address fails to
mention about the failure of the Central
Government to  render immediate
assistance to the State Governments in the
eastern region for setting up Gas Turbine
power Plants to meet the power crisis,' "

232. "That at the end of the Motion,
the following be added, n amply: —

'but regret that the Addregr> fails t
mention about the failure of the
Government to nationalise the jute
industry.'"

233, "That at the end of the. Motion,
the following be added, namely: —

'but regret that the Address fails to
mention about the failure of the
Government to establish State Trading."
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234. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails to
mention about the failure of the
Government to take effective steps to
improve the standard of sports."

235. "That at the .nd of the Motion,
the following be added, namely: —

'but regret that the Address fails to
mention about the failure of the
Government to accord constitutional
recognition to Nepali language and its
inclusion in the Eighth Schedule to the
Constitution."

(Amendment Nos. 207 to 235 also stood
in the name; of Sarvashri P. K.
Kunjehan, Viswanatha Menon
and Pattiam Rajan)

MR. DEPUTY CHAIRMAN: Mr.
Bishambhar Nath Pande.

SHRI BISHAMBHAR NATH
PANDE (Nominated): Sir, I move:

236. "That at the end of the Motion,
the following b, added, namely; —

'but regret that the Address does not take
note of the non-iirplemen-tion of the
genuine demands of the employees of
Central Government, Railways,
Nationalised Banks and Life Insurance."

237. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the non-implementation of the
assurances of the Prime Minister and the
Education Minister to make fundamental
changes in the system of education prevail-
ing at present in India."

238. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the non-invpleiven-tation op the
country wide genuine demand of the
Higher Secondary teachers, of th,
University students and instead, they are
being arrest-
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ed, jailed and lathi charged inside and
outside prisons."

239. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the soaring prices of such essential
items as edible oils, pulses etc. a5 a result
of which the consumers are thrown at the
mercy of traders who are busy squeezing
every paisa from their pocket."

240. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
note of growing corruption and
deteriorating law and order situation which
has made life insecure in different parts of
th, country.'"

241. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does
not take any note of the fact that
the Government is refusing to take
initiative with its power and com
petence to introduce Urdu as a
second State language in the States

of U.P,, Bihar, Haryana, Punjab,
Rajasthan and the Union Territory
oi Delhi" £

242. "That at the end of th, Motion,
the following be added, namely: —

'but regret that the Address does not take
note of the fact that the Government is
refusing to take initiative within its power
and competence to augment the growth of
economy which continues to be sluggish
and to encourage onward march of
industry regarding -which the Government
Policy has been vague and blurred."

243, "That at the end of t£e Motion,
ttie following b, added, namely: —

'but regret that the Address does not take
any note of the fact that
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during the eleven months of Janata rule,
the Harijans have suffered considerably
and not a day, passed without some reports
in the press on the atrocities committed on
them by the high caste people.""
244. "That at the end of the Motion,,

the following be added, namely: —

'but regret that the Address does not take
note of the fact that the Government its
refusing to take initiative within its power
and com. petence to enact a law stopping
the defections."

245. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not take
any note of the fact that the Government
has failed to take initiative within its power
and competence to stop communal riots."

246. 'That at the end of the Motion,
the following be added, namely: —

"but regret that the Address does not
take note of the fact that some of the
utterances of th, Union Minister and State
Ministers are encouraging landlords and
the rich cultivators to gy ahead with their
rampage against the landless labourers.'"

247. "That at the end of the Motion,
the following be added, namely:—

'but regret that the Address does not take
note of the fact that the Government is
refusing to take initiative within its power
and competence to introduce total prohibi-
tion and to stop the social evils of
prostitution, dowry system and the
growing casteism.""

(Amendment Nos. 236 to 147 also stood in the
names of Shri Jagjit Singh Anand, Shri
Khurshed Alam Khan, Shrimati Aziza Imam
and Shri Mohammad "Ymms Saleem).

MR. DEPUTY CHAIRMAN:
Chattopadhyaya.

PROF. D. P. CHATTOPADHYAYA” (West
Bengal): Sir, I move:

Prof. D. P.
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248. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address betrays total
lack of policy direction in the matter of—

(a) curbing inflationary trend in the
economy and in bringing down prices;

(b) tackling the problem of un-
employment in any concrete manner;
and

(c) bringing about a suitable
climate of industrial relationship
with a view to promoting produc
tion and growth."'

249. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address fails to
mention about the alarming deterioration
in the law and order situation in the
country and the steps that are being taken
to meet the situation."

250. "That at the end of the Motion,
the following be added, namely: —

"but regret that the Adress fails to make
any mention of the communal riots in
different parts of the country which have
resulted in serious loss of life, limb and
property to the minorities."

251. "That at the end of the Motion,
#he foMowing be added, namely: —

'but regret that the Address contrary to
Govt's earlier assurances, seeks to endorse
the perpetuation of MISA through back
door by making preventive detention a part
and parcel of Cr.PC."

252. "That at the end of the Motion,
the following be added, namely: —

'but regret that the Address does not
make any mention of the suppression of
and us, of force against peaceful agitations
of teachers for fceir democratic rights i,
different parts of the country."
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253. "That at the end of the Motion,,

the following be added namely: —

'but regret that no mention has been
made in the Address of the wide misuse of
the power by the Government to suppress
and persecute the rightful activities of po-
litical opponents.'"

254. "That at the end of the Mo

tion, the following be added, name
ly:-

'but regret that the Address fails to take
note of serious and extensive industrial
unrest resulting in loss of production and
violent attacks on the working class and
suppression of their democratic rights." "

255. "That at the end of the Mo

tion, the following be added, name
ly—

"but regret .-+ that the Address fails to
mention of the  anarchic-conditions
prevailing in a number of Universities and
ruthless suppression of the students and use-
of force against them causing serious
disruption of academic life in various
institutions in different parts of the country.'

"

256. "That at the end of the Mo

tion, the following be added name
ly:-

'but regret that the Address does not
make any mention whatsoever of the loss
resulting from the closure, retrenchment
and layoft resorted to by the employers in
collusion with the authorities." *

257. "That at the end of the Mo

tion, the following be added name-
ly:-

'but regret to note that the Address does
not show any concern for the disturbing
dilution in the Government's  approach
to—

(a) planned economic growth;

(b) on the principle of self reliance
and indigenisation of industrial policy;
and
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(¢) incursion of multinational
companies in the national economy.

258. "That at the end of the Mo
tion, the following be added, name
ly:-

'but regret that the Address does not take
note of the fact that Hindi is being
unilaterally unimaginatively and
compulsorily imposed on non-Hindi
speaking States and populations in total
disregard of their cultural traditions and
sentiments throwing to the winds earlier
assurance of the government that all Indian
Janguages will be given equal treatment
and English will continue as official
language as lorig as- non-Hindi speaking
people want to continue it." "

259. "That at the end of the Mo
tion the following be added name
ly—

but regret that the Address does not spell

out in concrete terms the much promised
and publicised educational reforms."

(N1}

260. "That at the end of th, Mo
tion, the following be added name
ly:-

'but regret that th, Address does not take
note of the serious dilution that has been
taking place in the field of Science and
Technology undermining accent of self re-
liance, especially in nuclear technology.'"

261. "That at the end of the Mo
tion, the following be added name
ly:-

'but regret that the Address does not
make any mention of the Ganga and
Cauvery link canal which will bring about
a revolution in the agricultural economy of
the country.' "

262. "That at the end of the Mo
tion, the following be added, name
ly—

'but regret that the Address fails to take
note of the fact hat Central
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Govt's assistance to the States of Andhra
Pradesh, Kerala and Tamil Nadu affected
by the unprecedented cyclones and tidal
waves and floods has neither been adequate
nor is accompanied by an assurance that it
will not be allowed to come in the way of
future development plans of the States
concerned.' "

{Amendment Nos. 248 to 262 also stood in
the names of Sarvashri Sar-dar Amjad A\x.
Davendra Nath Dwi-vedi, Rishi Kumar
Mishra, Harsh Deo Malaviya, Triloke Singh,
Mohammad Yunus Saleem and Shrimati Leela
Damodara Menon.)

The questions were proposed.

MR. DEPUTY CHAIRMAN: Now, the
motion and the amendments are open for
discussion.

PROF. D. P. CHATTOPADHYAYA:
Sir, on behalf of our party, the Indian
National Congress, we would like to
express our gratitude to the Presi
dent for having been pleased to
deliver his Adddess to the Joint Ses
sion of both Houses of Parliament.

(The Vire-Chairmam, (Shri H. M. Trivedi)
in the Chair.

Sir, we have been listening, for the last one
hour and fifteen minutes approximately, to the
very elaborate, and what Prof. Ramlal Parikh
said, comprehensive exposition of both the
specifics of the Address and also the
underlying postulates. So, I do not contest his
claim that it was very (comprehensive. Almoit
everything has been touched upon and that is
why I have been left a little bewildered as to
where to start and how to start and what to
respond to. It wa, ver, comprehe'nsive. But [
am afraid that it i; somewhat like the structure
of the Janat, itself. It is a Poly-Hydra. It is Iik,
a many-headed creature. With so many heads
and so many mouths and so many voices and
sp many views. I have not said. Sir, that it is ,
Poly-hylra monster o, deity.



225

Motion of Thanks

Sir, I find so many things, both in
the postulates and in  the policies.
Some people Say that they are com-
mitted ty the primacy of agriculture
and, in the same breath, somg cthers,
some heads of the same creature, say:
“No. We are equally committeq to
the policy of heavy influstry.” Some
people say, Sir, as you mmight re-
member, that more power should be
retained at the Centre. Some other
spokesmen of the Government, have
said, “More power should be delegated
to the States”. Then, again, I find

some friends—Bhandariji, for ex-
ample—expressing a critical view
about the CPM and going ts the
length of quoting Shri Maitra and

also Shri Sep of West Bengal Legis-
lature. Now, I can well recall—and
certainly Bhandariji can also recall—
that som, of the spokesmen of the
Janata party have algy expressed
friendship, solidarity, and sometimes
even electoral understanding, with
the CPM, Again, fourthly, I find from
the different mouthg of that poly-
headed creature that nothing has been
done during the last  thirty years.
Others, more moderate and sober by
experience, say, “Yes, something has
been done”, That naturally puts any
honest and even friendly critic into
difficulty, how to respond to the very
many peints raised by the very elo-
quent speakers, cur friends Bhandariji
and Prof. Parikh,

Sir, they have referred. and very
pertinently t, excesses and distortions
of emergency. Our gwp partv, on
wnor2 than one occasion at the highest
level, thas expressed sorrow for that.
We have expresseq our agony. We
have exvresseq our shame ip mmany

cases...(Interruptions) This is on
record. Our  highest policy-making
body has expressed it. They want

cvo-operation to hear Prof Parikh who
has said, and Bhandariji has alsg said,
that they want some national con-
sensus on basic issues, Now, Sir, you
should not bitg thy hand raised in
your support. You will bg abusing
the parties i, the oppositiop, and in
the same breath you wil] be saying,
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“I want your support”. If you want
support, you should use the language
of support. If you want national con-
sensus, you should use proper phra-
ses and terms. And certainly, very
eloguent speakers like Bhandariji and
Prof. Parikh do not lack in proper
language of friendship and national
consensus. Sir, I would only request
them, through you, to bear ip mind
that emergency distortions should not
be taken as the sole criteria to assess
and evaluate—what they call their
achievements—their own achieve-
ments—in the last one year. If one
tries to serutinise the performance—
I am sorry I cap not Say achieve-
ments—of what they have done in the
last gne year, it does not bear the
scrutiny. Sir, hg has claimed: We
have come to stay. Yes, we have
all said that you have won the elec-
tion, people haye supported you, we
wish ¥you success and good luck and
to stay unlesg you fight amongst your-
selves, But I neeqd not remind you
that democracy needs not only na-
tional consensus but democracy also
needs remembrance of actual im-
plementation and political continuity
of the country. Do not say always
that a new society a new era, has
starteg ag if the past has been erased
and nothing has been done. That is
why I have referred to what some of
their spokesmen said that nothing has
been done. But many of the disting=-
uished speakers and Members sitting
opposite, I know, served the country
in different capacities in the last
thirty years, and I am very grateful
to them and I am proud of them. But
democracy means not only inter-par-
ty dialogue but it also means remem-
brancy of the past and not a very
futile attempt to erase it out, Now,
let us come tg brass tacks of what has
been said. It has been said, “We held
before the election the promises of
freedom and removal gof restrictions”.
Let us look a little closely into it
and see to what extent the institu-
tions, the groups and group interests
have been freed from restrictions and -
freedomn has been restored. Shri
Bhandariji, very  understandably,
-
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dwelt at length on the performance of
Information and Broadcasting Ministry. I fmd
that in para 2 of the President's Address it is
said, "Press is free". If it is an assertion, I have
nothing to quarrel with it. If it is a reference to
facts, I have a lot of quarrel with it. Press fs
free relative to what Happened during the
emergency. But I have already said that the
distortion of emergency and th, abnormality
of emergency should not be the sole yardstick
of assessing your own performance. If it is
with reference to a particular opponent party,
we are the National Congress. There i* another
party for example, Indira Clongress. If
anything happens to Mrs, Indira Gandhi and if
her picture is shown even for a spilt second,
the officer is sacked. Can this happen in any
mature democracy where my friend, Mr.
Parikh had been to last week? Can we think of
it? The ex-Prime Minister is shown for a split
second and that fault caused the suspension
and dismissal of the officer I refer to it
specifically not because it is a big fact in
itself. But it is symbolic of an attitude. It is a
politically neirotic attitude. It is a, immatur,
democratic attitude. A mature democratic
party winning elections in a very convincing
manner is 'never afraid of seeing the fac, of
the former Prime Minister ove, th, television
screen for a split second. That shows your
attitude. That shows your propensity. That
shows your nervousness. That shows your
lack of assurance in the strength you claim of
yourself. Press is free!

Look at th, DAVP advertisements. See,
who are the people getting more
advertisements and who are the people not
getting advertisements or getting much less
advertisements? Again, you will say, "Look at
the emergency". But, for God's sake, do not
refer to emergency again and again and ad
nauscum. That is not the yardstick and
certainly not be rationale yardstick. That is a
matter to be omitted and not to ~° repeated for
th, sak, of reference.

Then, Sir, it has been said "Restor-
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ation of freedom and protection of people".
Restoration of freedom to whom? Restoration
of freedom Wot to th, workers. Think of th,
things that happened in Sonepat, i, Rourkela,
in Faridabad, in Sambiang and in Kanpur? Do
they bear testimony to your claim so elo-
quently put across by you, Prof. Parikh and
Shri Bhandari? Restoration of freedom to
whom? Democratic rights are being trampled
down shamelessly under the feet of the police
officers. Is it restoration cf freedom? Freedom
for whom? Protection to Harijans. The less
said about it, the better. Belchi is not only just
one instance. It iy a window to a landscape of
ugly, pathetic and tragic incidents and a series
of other things that are happening. Persecution
of Harijans is not an isolated phenomenon. It
is related to some other things. I ill come to
that late, on. It is just not a cast, rivalry or
something. It has deep economic reasons I am
afraid if the wisdom cf the mature sections of
Janata leadership does not, in time, take a
right view of the things, these things will go
on multiplying in the future.

Then you say academic freedom. What sort
of freedom is it? Academicians are not being
allowed to move out of the country simply be-
cause they have a particular view on a
particular matter. Some are not being allowed
to go to Russia and some are not being
allowed to go to America. I know that Mr.
Ram Chan_ dra Gandhi, a very distinguished
philosopher of the Delhi University was not
allowed to go to the States to participate in a
symposium on a very scholarly and an
innocuous subject from political point of
view, namely the unity of sciences. He was
not allowed to go there. And Prof. Sharma, a
History Professor was not allowed to go to
Russia to participate in a symposium on pre-
historic India. So, Sir, that is how the aca-
demic freedom is being restored. Is it how the
promises you held out are being fulfilled? Is
this the way of fulfilling a promise? Do you
call it the fulfilment of promise? Bhandari-ji
and Prof. Parikh very well know the meaning
of fulfilment of a promise
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and the violation of a promise. These are
being fulfilled only in violation.

They have said that civil liberties will be
restored and the MISA will be abolished.
These words ring not only in your ears but
also in our ears because we know very well
and we are sorry to say that MISA had been
misused, and naturally all sections of the
people, cutting across party frontiers,
expected that you did mean what you said.
But, unfortunately, you have not abolished
MISA which you have been assuring. But
now we are told that the temporary MISA is
being replaced by Preventive Detention
provisions, making it a permanent feature of
the Criminal Procedure Code.

SOME HON. MEMBERS: Shame, shame.

PROF. D. P. CHATTOPADHYAYA: This
is how the promises of restoration of
freedom, restoration of liberties and
protection of minorities are being fulfilled
very systemetically, consistently and in a
very understandable manner.

SHRI HARSH DEO MALAVIYA: There
is mini-MISA in Madhya Pradesh.

PROF. D. P. CHATTOPADHYAYA: My
friends and colleagues will spell out some
other points. My memory is not good and,
therefore, I cannot bear all the points in my
mind. Sir, [ am told, and I am told not very
casually or in a gossip chamber but right
before a very well known Corn-mission
where a very senior Minister 3f this Cabinet
deposed, that their phones are  still
bugged and their novements are under
surveillance. It s not th, opposition party
people or he other spokesmen and
representa-ives of the public opinion that
are leing wire-tapped, watched, followed nd
shadowed, the things which were ssociated
with emergency, But a Cabinet Minister
of the present Gov-rnment, not very casually
but, per-
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haps, being convinced of th. seriousness of
the matter, chose a forum to say that that
practice is still continuing. To what extent,
perhaps, he does not know and we also do not
know. I say this not because I want to criticise
or embarrass the Janata Government. I say
that because once the institutions protecting
the freedom are allowed to go mad, they can
run against the makers and the masters of the
system. So, if the police agency and the
investigating agencies are given a long rope,
longer than what the justice demands and the
State security warrants, then they may turn
against you and may prove a sort of hanging
rope against you one day. Therefore, it is in
consonance with your promise of restoring the
freedom and the protection of the people,
including the Ministers, that this practice
should be put an end to. We thought that
March, 1977 was the watershed and the things
were put to an end. But I am sorry io learn
that it is not.

Yes, Sir, we have said and we do maintain
that this Government statement has no policy
direction. I repeat that this Address has no
policy direction in it. It is tasteless, colourless,
odourless and lacking in the focus on action.
You can have everything in it. Therefore,
tfiere is nothing in its concrete form. That is
why if I ask: Is your accent on agriculture?
You say, yes my accent is on agriculture.
Then, what about th, heavy industries? You
say, all right we are for heavy industries. The
other day We entered into an agreement with
Czechoslovakia for a steel mill. But let us face
the basic question. The resources of the
country are limited. If from 18 per cent of the
allocable resources for agricultural sector you
increase them to 40 per cent and you still
maintain the accent on heavy industries and
say.that accent on the rural economy will be
what it had been recently, you are wrong
somewhere or do not have the perspective
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what you are told. These are very important
things.

Now, it has been said that compared to the
last year the "growth, rate has gon, up. But
this is an half-truth, more dangerous than
falsehood. It has gone up. Yes. Why? It has
gone up simply because agricultural produc-
tion has gone up and agricultural production
is not or has not been planned by the Janata
leaders. So, it is because of higher
agricultural production that the growth rate
shows an impressive arithmetic. But to be
self-critical, to be helpful to yourself and
through you to the nation, you should look at
the industrial map where production has gone
dov«n by half. You are claiming that less
days of manpower have been lost but look at
the industrial production has gone down by
half. Why? That you should look into. But,
simply because the agricultural production
has a higher weightage in the combined
growth Tate, you get a misleading picture and
you quote it and you forget that on the
industrial front you have a very bad picture.

You know that the rate of savings is very
low. 1 do not know what the details (f the
Budget will be, that is coming. If ,, want
oven a 7 per cent growth rate, taking both the
industrial and the agricultural sector together,
the resources that you need for that purpose
you simply do not have them (Time bell
rings).

THE VICE-CHAIRMAN (SHRI H. M.
TRIVEDI): Please wind up.

PROF. D. P. CHATTOPADHYAYA: I
agree with Bhandariji. He made a very valid
point. I entirely agree with him that the basic
problem of our economy is the dangerous
erosion of the purchasing power of the
people. You are thinking (f higher agricultural
production. You are thinking of higher
industrial production. But, who will purchase
all these. You are talking nil the time of  the
rural
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masses. Their purchasing power has been
going down steadily. Yes, since we were in
power, we are partly responsible for it. It is
not a question of apportionment of blame or
responsibility. It is a question of appraisal, re-
appraisal and then taking the remedial
measures.

You say the small-scale industries will
come up. Welcome. This is a very sound
proposal. Nobody has denied that. Some time
back I was saying that reference to the past is
also useful. Do not always be taken away by
your own rhetorics. Many of the things you
are saying, given time, I can quote endlessly
from the Fourth Five-Year Plan and the Fifth
Five-Year Plan documents. Just now I am
quoting from the Fifth-Five-Year Plan
Documents 1974—1979. Para graph 2.39
says.- From the point of view of devising an
appropriate strategy and employment policy
there are three inter-related aspects which
need to be borne in mind. The first
emphasises the need for implementing a
programme using the strategic fact employed
in the plan such as irrigation and agricultural
extension involving the use of high yielding
varieties. The second relates to the fact that
aspects of rural-employment generation
should be inter-woven with th, tocal
development strategy and the third, the most
important aspect, relates to the creation of a
secure rural tenantry and a productive small
farmer base by means of tenancy reform. It is
a very curious claim and a very
understandable. The Janata Government is
harping on the first two points, namely,
irrigation and agriculture. We entirely agree
with you hundred per cent; given to me, two
hundred per cent. You are doing the right
things. The second is rural employment
generation. It is a right thing; but the question
is, why are you So silent about the creation of
secure rural tenantry? Why are you not talking
of radical land reforms. Unless the purchasing
power of the rural masses increases who will
DUT-
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chase what you produce in the agricultural
sector, in the village industries or in th, town
industries?

Think of today. Even the standard cloth,
subsidised by the Government to the extent of
35 per cent, is not being lifted and it is a
commodity of inelastic demand. One cannot
just change very much the consumption of
thes, basic commodities. Even that is not
being sold. That shows that the people do not
have the purchasing poor. And you say that
you will uplift the poor. You speak of
agriculture, of irrigation and of village
industries. Micro planning, for example, we
have been talking of for decades. I sincerely
wish you succes3 and all the support
necessary we will give you.

But what about th, land reforms? What
about the secure land tenantry. Nothing is
being said that I am sorry to say this. Your
party is committed to the rural peasantry. By
what name you call this rural peasantry? The
words Mai Kisan' we are hearing after
Shastriji's death. But what is the definition of
'Kisan' today? One very senior spokesman
said: Kisan means rich peasant and also the
landless peasant. Now this sort of curious
attitude can go on. 'Land reform' is being re-
formulated now. Instead of radical reforms,
your accent is on redistribution of land,
namely, ceiling is being raised. If the ceiling
is raised, then some will be deprived simply
because land supply is constant. Now, who
will be deprived? The Harijans will be
deprived and, therefore,'there will be more of
torture, more oppression and more eviction of
Harjans.

Th, case of Harijans is not an isolated case.
It has deep roots in the village economy. If
this factor of the land reforms is not taken in
the right perspective, then the village
economy cannot look up because 80 pe, cent
or 70 per cent f the people live in the
villages and they could not increase
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their purchasing power. They cannot purchase
what you produce.

Let us also bear in mind that in many
sectors, like the sma 1-scale industries, you
will not have the scale of th, economy. Per
unit cost of production will go up. While we
will think of a scale, we agree with you that
we will giv, more emphasis en the small-scale
industries but we should also bear in mind the
fact that per unit cost should not go up.

What about the question of marketing? I
welcome a suggestion of the Janata
Government about th, widespread distribution
system. It is a very positive suggestion, we
but whether you would not have spelt it out a
little more elaborately. While w, congratulate
the Janata Government for their victory, we
also expect their good work. But for God's
sake, spare us your rhetorics, dramatics and
histrionics. If you want cooperation, we are
there; for a national consensus, yes, we are
there; but don't bite the hand raised in your
support. Thank you.

SHRI KHURSHED ALAM KHAN
(Delhi): Sir, I rise to speak on behalf of the
Indian National Congress(I).

AN HON. MEMBER: T means what?

SHRI KHURSHED ALAM”" KHAN: T
means everything. Sir, the President's Address
to both the Houses makes really a dull reading
and a disappointing reading. In fact, it is a sad
reflection on the lack of imagination which
has been the characteristic of the Janata rule.
In short, it is a sad commentary on their
performance and the hon. Member there has
exposed their contradictions and has very well
brought out that the policy of the Janata
Government is a mixture of opposites. The
Address fails to impress us or even gave us
hope foi the future, as areas and spheres in
which continuity of thought and
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planning was necessary have  completely
been neglected. There  is nothing to
suggest in the Address that the Janata
Government has any clear views or a sense of
direction on the economic front. T-4e
Government's claims on arresting the  price
spiral or curbing the excess money supply are
hardly tenable. The Government has
miserably failed to hold the price line.
Soaring prices and spiralling costs are the
main problems confronting the  population
of this country. Anti-inflationary
measures have failed to make any impact.
Even the  Governors, in their last Con-
ference, have admitted the problem of price
rise. The prices of all essential commodities
have been rising day in and day out. Soaring
prices of essential commodities like edible
oils and many other commodities is a well-
known fact. Besides this the deterioration in th,
law and  order situation is unprecedented.
Even the capital city and the State capitals
are not free from the crime wave, what to
talk of the towns and the rural areas. People
have no sense of security either of
person or of property. Violence is the
order of the day, whether it is in regard to
elections or otherwise. It is admitted that in
the Address a, warning has been given to the
people who are addicted to protests and
agitations.  But what is omitted there is the
increasing number of attacks on the Harijans
and other weaker sections of the society.
Belchi and such other incidents make us hand
our heads in shame. Rome is burning and
Nero is fiddling. As an Indian, I do hang my
head in shame. There is  unprecedented
growing chaos in the industrial field and the
situation is alarming. There is hardly
any sectors of industry which is free from
widespread unrest, characterised by
strikes, lock-outs and even sabotage. The
working class is  frustrated and perplexed.
The public sector which has reached com-
manding heights is being given a
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go-by. How many people, how many workers,
have been killed in police firings during the
last eleven months is a known fact to

everybody. The private sector is being given
a free hand  even in the field of defence
production. This is a tragedy indeed. It is a

known fact that the public enterprises in India
account for about one-sixth (f the gross national
income every year and they have achieved a
breakthrough for a very bright future.
But conditions are being created  which
will really dislodge them from the
commanding  heights and this will be a great
tragedy for th. Indian economy. In the
industrial field, th, country had made impres-
sive progress during the regime of th,
Congress. But during the last eleven
months, there have been enormous setbacks
resulting in a fall in industrial production and
widespread industrial unrest. Two major
industries, i.e. cotton textile 4 P.M. and
jute, are already on tfte sick list. Now, the
sugar industry ~ which is India's largest
agro-industry is heading for a similar crisis and
yet nothing is being done.

Another important matter which needs
special mention is the fact that, of late the
Centre-State controversy has assumed greater
importance. This is obviously a dangerous
trend and needs careful and sympathetic
handling. Certain quarters are vigorously
pleading for greater power and resources for
the States while, on the other hand, the prime
Minister has categorically rejected any such
demand on the plea that such a move will
endanger the unity (f the country. Sir, rigidity
in such matters is very dangerous and, as I
have said, this needs careful and sympathetic
handling. Similarly, the demand for smaller
States is another dangerous trend and this has
to be looked into carefully.

Recently—it is obvious Commissions for
enforcement of constitutional safeguards
of the minorities,
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the Scheduled Castes and the Backward
Classes, have been announced but this has
been done with an eye on the elections in the
Southern States. Sir, it took the Government
eleven months to take a decision to set up a
Minorities Commission. We had hoped for a
real, useful Commission and we had expected
that this Commission will do some good for
us. But it is a great disappointment to find
that the person who is going to head this
Commission will not be able t, win over the
confidence of the minorities.

I say this with some confidence because this is
the gentleman—I refrain from taking his
name—who opposed the first person from
the  minority community when he was
sponsored for the Presidentship of this country
and he had joined hands at that time with the
RSS and the Jana Sangh in opposing the name
of that minority community candidate. Can
we have any confidence in such a person and
we expect that he will do .some good for the
minority community if he is going to head this
Commission? Similarly, Sir, we cannot
congratulate the Home Minister for the
appointment of the National Police
Commission. The person who is going to head
this Commission also has not added to his re-
putation of late and people have got a lot of
misgivings about his political leanings. The
utmost  protection which is needed from the
police is leeded by the minorities, the Harijans
and the backward classes and unless hey are
taken into confidence, wunless hey are
represented on this Com-nission, | am sure
the Commission is iot going to achieve the real
purpose or which this has  been established,
am saying this particularly because iven the
terms of reference of this Commission are
very vague. Sir, [ iad pointed out earlier
also that the ecruitment policy for the police,
par-icularly the CRP and the PAC, needs
omplete overhauling as we have seen hat their
performance in the past has een most
disappointing, most dismal nd most dangerous
to the minority ommunities and the backward
classes-
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Sir, I should be failing in my duty if I do
not make a specific and pointed reference to
the role of the CRP and PAC. It is a well-
known fact that at the time of stress and
strain, they have always failed us, whether it
was the Turkman Gate, or Luck-now, or
Kanpur or Banaras incidents. Are these forces
for our protection, or are they for our
destruction?

The reference to planning in the Address
indicates a new unconventional strategy of
development. They have yet to spell out the
plans to remove poverty and unemployement.
But talking in terms of 10 yeans will not give
us any hope an<j I do not know whether those
people who say that they will be able to
remove unemployment in 10 years will be
here or not. So this is the state of our planning
which is not at all helpful to the people. The
concept of planning has been disturbed with
fanciful notions and ideas like the 'rolling
plan' so as to confuse the basic concept of
perspective  planning and sidetrack the
pragmatic and rational approach to balanced
economic growth.

Sir, it is really a surprise to me as
what is being done by the Govern
ment about the recurring crimes of
sabotage affecting the railways, power
installations and even our airlines.
It is strange that after months of so
many cases of sabotage in different
parts of the country, there have been
no arrests, no convincing explanations

from the Government. We  expect
the Government to stop this climate
of violence and terror before things

go completely out of hand. Itis
high time that suitable action is taken to
restore national discipline and confidence of
the people as even today we find that violence
is the order of the day, whether it is the
election time or otherwise. How long are the
people going to face this kind of situation and
how long are they going to tolerate this
situation?

The Janata Government has halted the
implementation of the land ceiling Acts in
the States. The legis-
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minimum wages for the farm labour are being
flouted. Besides, dominant castes have been
taking back the land which was allotted to the
landless, particularly the Harijans. Harijan
oppression is a common thing. , Senior leaders
in the Janata Party itself have expressed their
views about this, but it is a matter of great sur-
prise that nothing is being done to stop the
oppression of the Harijans and other weaker
sections of the people.

Sir, the Janata Party itself is a divided
house of five ideologies and so we hear many
views and voices on the same issue. Very
often one gets an impression of intra-Cabinet
row. Apart from the Ministers, there are some
members of the party who speak as if they are
the Government in themselves.

Another important fact which I would like
to mention is that the RSS today poses the
most serious threat to the nation's unity and
progress. Shri Ragbu Thakur of Madhya Pra-
desh has gone on record to say, besides other
things, that large-scale infiltration by the RSS
into key positions is a very serious matter.
And this is not solitary example. There are
numerous calculated acts dominating the
national scene and the national politics.

Sir, nearer home, I would like to mention
that there has been a pending demand for full
State-hood for Delhi to meet the people's
hopes and aspirations. This demand has been
long pending ith the Government and it is
hoped that this will material, ise soon and we
will be able to have a State Legislature and ,
full-fledged State in Delhi as early as
possible.

Sir, we have learnt with great dis-
appointment about the Works and Housing
Ministry's decision to scrap the National
Capital Region Plan. If thig is done it will be a
great tragedy. Two out of the three phases of
this Plan have already been executed by the
State Governments and large sums
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have been invested already. Unless the
Government continues with the old policy all
the money that has gone into the first and the
second phases of this plan will go waste.

Similarly, Sir, there is urgent need for
comprehensive amendment to the Wakf Act
as the Muslim Wakfs Acts are in a bad state
and need immediate attention. In Delhi itielf
would suggest that a comprehensive survey
should be made in order to find out the
number of Wakf properties. That can be found
out very easily from the revenue records.
Compare the revenue records of 1947 with the
revenue records of 1977, and if there are any
missing links, then what happened to these
properties? Where have they gone? After all,
they could not go to Pakistan or they cannot
be declared as evacuee property. This should
be done early.

Sir, another very important factor which I
find missing from the President's Address is
about the Urdu language. It is still called the
language of Turks and Mongols. It is still call-
ed the language of dividing the country. There
is not personnel to look after the Urdu wing of
the publicity media. I believe that ten posts of
Urdu Translators are vacant. Similarly, there
are many other posts which are still lying
vacant. Urdu is a language of this country
and, therefore, we expect that it will not only
get better treatment but a generous treament.
We would also like to know what has
happened to the Gujaral Committee report.
Where is this report? When is the
Government going to accept it or when is the
Government going to implement it?

Another important factor which I would
like to mention and which is agitating our
minds is the Aligarh Muslim University Act.
Sir, we are anxiously waiting for the new
amendment Bill to be presented in this House
o, in the Lok Sabha and this should be passed
in this very session as we have already waited
for it for a very long time. No further delay is
desirable.
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THE VICE-CHAIRMAN (SHRI H. M.
TRIVEDI): Please wind up.

SHRI KHURSHED ALAM KHAN: Sir,
another thing which is the cause of great
concern to all of us is the prevailing situation
in the educational instituitons. What is
happening in our institutions? We have about
112 Universities. How many are closed
down? What are their students doing? Are we
going to close down all these institutions or
are we going to run them properly? (Time
belt rtngs.J

Thirteen banks have been Nationalised. But
so far there is no indication whether there will
be uniformity of services or uniformity of
rules. There must be uniformity j, service
recruitment and interchangeability of staff
unless we propose to leave it as it is which is
not a satisfactory situation.

Another factor which I would like to
mention here is the talk about the banning of
the National Congress flag. We want to make
it very clear that this will not be allowed
whatever sacrifices we may have to make,
whatever we may have to do. The Gov-
ernment must take note of this. They will not
be allowed to do this.

Sir, the present state of our society is not
beyond redemption. Gandhiji's legacy is an
embodiment of hope and inspiration for the
minorities and the down-trodden. This
situation is our basic reason for faith and hope
in future. We have full faith in our people that
they will rise to the occasion and the
minorities and the downtrodden will have the
privilege to contribute their full -share to the
enchanting enterprise of reconstruction. But
unfortunately, deliberate attempts are being
made to dismantle and destroy the image of
our acknowledged leaders like Jawaharlal
Nehru. But take it from me, the nation is not
so ungrateful as to forget Nehru and his
unique contribution to the country and the
nation. And, Sir, whatever people may do,
Nehru's name will shine with the lusture of its
own for ever. He will be our guiding star for
the future generations and, therefore,
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I would like to wind up my speech with a
quotation of Pandit Jawaharlal Nehru:—

"We have to build up this great country
into a mighty nation, mighty not in the
ordinary sense of tne word, that is, having
great armies and all that but mighty i,
action, mighty in its peaceful service to
humanity."

Sir, before concluding I would quote
Igbal's couplet about Jawarlal Nehru:

T W adfTE oo ERAG|
T AT 2,

T Afewa & Far & wwA H
draraT day ¢

SHRI A. P. JANARDHANAM (Tamil
Nadu): Sir, The President's address omitted
very important thing, among which the State-
Centre relations are assuming, day by day,
very great importance. A great French writer
said that apoplexy at the centre and anaemia
at the extremities will spell danger to the
State. Strohg States will make the Centre very
strong. The States are the crucial arena where
vital questions have to be decided, where all
the plans have to be executed, where the
people get everything and the people
subscribe their all by way of taxes, their blood
and sweat. The States have t, get their due in
fiscal matters and other things.

W. have a long history of fighting for
States' rights. I come from the sweet South. Ag
far back as 1938, our Grand Old Man, Periya,
Rama-swamy, in his Madras speech gave out
the stirring slogan, "Tamil Nadu for
Tamiliahs". In 194i we took up th,
"Separation of Dravidenadu" issue, In 1964,
due to our maturing and due to the belief that
national integration will come about due to
the confidence that other leaders will
accommodate us, due to the confidence that
we will all take to mutual understanding, we
gave up that demand, Afterwards, the State-
Centre relations have been discussed thread-
bare in many meetings. Many Chief
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Ministers have expressed their opinion Dr.
Annadurai who has moulded us, who has
been our mature statesman, wh, adorned this
Rajya Sabha, who, Cicero-like, Demosthenes-
like, mjade his thunderous orations on the
floor of this august House, mad, youngsters
like " take to politics. The Congressmen
challenged him, saying, "You speak on the
Marina sands; you challenge us; you speak to
lakhs of people; come on; come to the
Assembly; take up the challenge; come to the
parliamentary  field" And so on,
Congressmen challenged Dr. Anna. Later on,
to meet that challenge we went to th,
Assembly. In 1956, in our Trichy Conference
w, decided t, fight the elections. In 1957 we
got a bare 15 seats in the Madras. Assemby o,
behalf of the DMK ticket. In 1961 we got
more than 50 seats. That made the late
lamented Mr. Kamaraj bring out his "Kamaraj
Plan". Th, growth of the DMK, the swelling
fervour on behalf ' of the DMK, th, attraction
of the younger generation to the harangues,
the oratory, the histrionics and th, fine
spellbinding speeche; of Anna and hig
lieutenants made the youngsters flock to
him.

W. converted the whole younger
generation not by force, not by recourse to
other means, but by simple persuasion. Then
pen and the tongue were our weapons. If the
South is very calm, if in Tamil Nadu you still
see a serene calm atmosphere, if patience is
our sheet-anchor it is really du, to the efforts
of Dr. Anna. Afterwards, in 1967, the DMK
captured power and the late lamented
Kamaraj  himself wa; defeated in
Virdhunagar. When he was defeated at
Virdhunagar, we all got th, shock of our life.
Anna himself was shocked. We thought that
the presence of Mr. Kamaraj, Mr.
Bhaktavatsalam and other Congress stalwarts
on the opposition bench would help us.
Democracy is , two-way debate and the
essenc, of democracy iy  dissent and the
licence
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given to the Opposition to have its say. But
we wer, grieved to think that Kamaraj got
defeated. Dr. Anna died just after two years.
To th, grief of millions, he left us orphans.
Afterwards, Dr. Karuna-nidhi was our Chief
Minister. In two years, he developed
megalomania—h, was afflicted by megaloma-
nia. In 1971, we trounced the Congress and
the Congres got a barely 15 seats and we got
184 seats. Mr. Karunanidhi could have
remained the apostle of Anna's ideas as the
true inheritor of Anna's mantle. But somehow
h, took to vanity and vindictiveness and that
made MGR the Spartacus of th, movement.
The one great role whichf MGR undertook
was to challenge Karnuanidhi, asking him,
when so many workers were wedded t
penury, could not even own bicycles, how he
and his colleagues wer, parading in motorcars
in Madras, how the, took to easy life. H, said
that thiy easy, posh living will irritate the
workers, irritate the public and corrod, the
strength and popularity of DMK. MGR has
the guts. MGR has got the charisma. MGR
has got that honesty. MGR alone had the
courage to challenge Karunanidhi and ask him
for accounts. But MGR had deve loped
charisma eve, before, when he utilised the
film medium to reach the people. Because the
film medium in a developing country, where
there are a large number of illiterate people is
very important. To the masses, t, the peasants,
to the villagers, the film was a very powerful
medium. Anna himself was a powerful
dialogue writer. Th, cinemas showing his
films were thronged and later "Parasakti" was
the rage of the day. We contributed to the
stage, and by our writings for th, cinema. W,
captured th, younger generation. We
galvanished the country. MGR, through his
pictures, was playing a good role— the role of
the good Samaritan, the rol, of th, saviour of
th, victims of villainy, th, victims of sham,
dummy crookt-
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on the screen—and his image stuck in th,
hearts of the masses. He became th, darling of
the masses. MGR knew hunger; MGR knew
penury. MGR was brought up under very hard
circumstances by  his  monther in
Kumbakonam. Later he was converted to the
DMK. Anna was very -much struck by the
splendid success h. had achieved. Even
Kamaraj used to say: Beware of MGR "The
hunter of Votes". This is what the great
Kamaraj used to say. At last MGR challenged
Karuna-nidhl—Karunanddhi surrounded by
sycophants. Then, on October 10, 1972, MGR
had ny other go but to move out with the
workers, 80 per cent of the workers of the
DMK, to form the Anna DMK. He took up
the challenge and. from that day onwards it
has been a stunning political success. There
has been success after success. You would
have seen the victory in the Lok Sabha
elections. Last, time out of 20 seats we
contested, there was victory in 19 seats. In the
Assembly we got 126 seats. He is now the
CM. of Tamil Nadu. He swores by the
peasants of the country. Like Chau-dhari
Chara, Singly he say; that the village masses
have, to be uplifted. We have given our first
budget. We are a young, virile and dynamic
set.

As far as we are concerned, we will join
the main stream. We have given up th,
separation demand long ago. But one thing is
certain, that fanaticism in one quarter will cer-
tainly produce counter facatieism. We are fo,
integration, but integration must come from
th, heart. Personally, I have great regard for
JP's moral stamina. Personally, I have great
regard for Acharya Narendra Deva's stirring
socialism. Personally I have great regard for
the great sacrifices of the Nehru family. Per-
sonally, I have great regard for Mahatma
Gandhi for whom creed, deed and word were
one. We have great regard foj the northeners.
But, after dellying after soft-pedalling, after
we put up a vociferous cry and

[23 FEB. 1978 1

on President's Address 246

after all the representations even from the
Congressmen, at last you took up the issue of
th, portrait of Rajaji in the Central Hall
grudgingly and haltingly.

THE VICE-CHAIRMAN (SHRI H. M.
TRIVEDI): Mr. Janardhanam, pleas,
conclude.

SHRI A. P. JANARDHANAM; Integration
has to come from the heart. We ar, prepared
to integrate. I believe in the justness of
Morarji. I believe i, the now accommodating
style of Vajpayee. I believ, in the mature
handling of the Information and Broadcasting
portfolio of Shri Advani. I believe that the
Janata Government will deliver the goods. We
will constructively co-operate with whatever
Government comes because we are at the
receiving end. We stand for th, State's rights.
We stand fo, our language rights. And other
occasions will come when I will expound the
glories of the Dra-vidhan saga of the past 60
years.
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wifew & i gt g o 4 ar @@
e &1 fF o§a ¥ 2 A
TAGE WEIEd F &9 & & 77 aw % 5
3 w7 I T ¢ wAfF W a9 §9
dT FE 2| WAL UE qeen AWl ATHA
EEfT AT ®W & FW FWI A1 A1 "ET
amar | & wawr avg faar Swar g
wrET F wtar & fif afsear e s
ety &1 afearer 41 38 aga Bl
a1 | FgeT ag 91 fF saw # gn
ot 9 f gu & " S T
ff ag o7 TX M FT 79 | g9 &
for & &1 Swgi aWTar g et oft
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[« fassr faz)

# Tafa 9 wAW GIHE, A9 AL F
I A wwr { FIA wifgew | g
gal & wx afzi =1 fv darw 1w
AT AT FT AT AgA AA F | qF GO
awen g f wneft St w1 g A ot
wifas o agw F 470 2 o1 denfaaa
¥ WA AT g 21w fw wgren
W ATH WHL IAG AT KN A WA FL
DT ATT T T THATL AGAT FTH T
& A% 3% am #) faara 7% 9w
qE WA FA-HEA AZT Wl OAWFAL
farar wmga & 1 & =7 a9 97 AwAw
& s wg el e it ek v
T WY & | WA T AU At &
WAL 6 %@ F1 g9 g1 a1 g4 7
Fgar qedt &1 frod A= w1 o1 g
qT A FAT A A F 47 W ITH 75
amz fqn m 4 A ggar awEr
72 a1 fir i1 d7ge 52 faar wan § 5wt
qE BT A H T FLT | qEET A4 H
AT F1 T LA AT ATH TR AE A7 WY
TR A A T FT H TOHH FIA
F AT FE TE Z | AvET AT H TG
F2T T 41 5 o9 g gew oW
Fiferggua @, Wi 2, sAH e
AHTT AT FT AT TGy AE AT W7 ="
e & feopre s ez wai
afear #1 10 91 & sy @ 5
HT AW FE AL A7 TET w: # ag|l
¥ Y ot Y s § T gEen
T AT AT wE TE AT | A ww
T g g € ' oA W @ A
F g T F | IW OEA H o3 Aml
1 wg) A7 F5rF 7l & 1 Fawr 71 anEt
&1 &1 wvst 7 forn fopar o @, afes
FART QO qE AT T § 1 seEwr,
T AT AT T AW A ¢ f e
T S w5 W AErEE g 4
TRl WA A Ag fEan @ awer 21
T ardi A avg & 7@ T @y ¥

|
|
|
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T 3w A3 gU 9 WX WAL W g
A1 frT 3 agr A q¥m Wl 9%
gw 33 gu ¥ W fraa & w=l W@
ST ATEY, FAAT R drEr qg fzar o
THAT 2

ZoE, 7 AW uEH ¥ i & qatay
T BT &, TF 97 AN FIH T T8I
2\ we Ad tfmw w1 oW ogEA ¥
AR T@T 9 A1 A T oA
1818 # WHAWA Ao 3 AMA F w3
aA1 a1 foa% gemE T99T S g
Fisfae %1 ag sfegare ar fr ag e
F1 oY AT FL L | AR | T WRAT
i § A WEE wEE ¥ oA fwa
T g o AT famT W 5w ag W
#1E g @@ a4, frEw owEw fE
TEE-3 @y s e TEea-
3% 978 WF ASTE % g (F1 %1 av@z
FT9 AY A Araa wig A frew wnw
e wew w1 A gl wefi WA
waEw Wlo THA Gita F famma
w1 g fzar | sgw ARy fE A W
g7 gu, faemaa wu 9 AT AR F geA
O wTHER # AT U 9 SAa § 7y
Fga1 wTgar g awm saa s
¥ 7g aa 7@ = grh i fama &
Wz i G wv @ g e
WY 9 A9 ¥ FA T Heaw UF A4
& fau ot Foaes fem s w8 9@
w=rg g g a1 fedew wrw 2 dae
T g q1z wwg F fau o awg
AT AW FET ) AT Hrermrd
FEA F TG g6 q@T 1WA A
TS FETET G & | FT AT MAAT
T G F 1A & wiwaare w1 fefgae
wfoeZz 1 & Wz § anf ag foen
g IEET ANCEAE T { FGT HTE
W 4 & f meft ot § 1818 ®
TEEE-3 F @k #osar w417
IR w21 a1 i 72 OF e FTE )
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oft wrrfagrdr 19, S A Twy F aga
7% TRT G, IFA W A T A
¥ wgr a1 {5 ag o “ande ar'
IH ALAT AT K AT FOHAT 09 TG
A1 1T § W I9F Avq & qg amar
3 3 5 37 T §5% 1 aar
T AT &1 e #7 e F g war ar
fe dam ot dafama &1 foos
¥ fo qrearT g F1 AT Far g, 96 r
q7E A ART AT FTATT AT AT AT
ATH A & W7 w0 TAF favdm v

7 @fFa AR € AT Aog § W AA
 IART {27 g1 AT E | A FTAAT 2
fr fergeam ® AT 7 Ao qE
qraw &1 fF 48 IA% Fig-ar awai
# afe & o 9/ %1 9991 avg § swar
Z f sty arEf ¥ OF wwae € i
frmeae, 1976 W AWAT Zfam T
F 20 qrgee SR #1 fewraa # 47 )
wH ag A1 wew g fE A Ao A
Fitga ww fafT =7 7 fafreee & #ie
3% g7 ¢ | frweas, 1976 F gy Amt
F 20 qrzz G &1 fgurae & 47
& I0T ATH T ATATE | A FIE TS
FT AT A& F 1 K q@Ar |gar g fw

gfaer ot 7 &1 a2 WA AT IAWI
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qg 1 U TR F1 R w9
sl faarer gfqar & qarda § faemr
QT & Z |

wIET, § 48 W1 WA FAT q17ar
g i g aodt sefeas arfadt o
fos frar ) fem &1 &0 waw 2
fF 107 & samr §98 & Freme ot
AT & 739 5 2 A faw w0 om
T8t W 2 fF w9 4 wreEnar
A g e fr mEma am gt 13 ¥
FT WIFIT T IAA! 799 219 7 farav ?
gz 7 fam afs @ IO |
ZT | AT SFAITER FTLAILIA & FAY,
fra® a1 70 0z w97 1 9121 f2a1 )
HIF AT H gLAFTA 7 4937 3 0%
qiET F &) gt uw wifsew
w7 7 w21 x5 iy Al & o @i
% fa qar =% & | =1 af7 %7 Zrag 2,
FEN WET F FrAT AT 2 AW T Ony
qe3fo g7 T | WE 37 SEET
791 377 g€, af aFs gf | Ay,
R4 & FAw1<g | AfFq 57 ofawews
¥ w2z fafaeze £1 928 & 97 70 91,
TR F AT A, ATAA T HAT TaAT AN
fF &1 780 a7 w2 SET § W Ay
AT WIEET T w41 AGT Ay War &
TH WEF H TH AE A1 AT g 51 F
Foqar o1 a7 qFar | ofwarnz
§ WIEIT FT AT AT F@AT W
ANfT T AT, FATEY T & A4FT AT )|
Fiag F7 W, IAT T 7 F4AT 2
qUT IAF WA AT FATE AT & Al
aw Foriare 741 1 @ e e 27
ZT, T7 A FAS wOF FT F 0 AT
et g fordar i &1 g A v
Faar & ? Fomat gnwa & a1
foa¥ 2V ggma & W7 A
fe® Y3 gEwa W =AT AT
qTET AT WA, AT I A A
e 41 3 ¥ g &g g, A o
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[T fa=ra fag)
17 | 71 THET wAwa 4z 2 fF o
sqRT 98T g1 W A1 Faa fw oawd
AT e 9z e zAfar e
foreaaTdt J7R1T 9% TE & 1 T fae
F1 At F4a g wEe g e & owdl
faret w1 gar g1 sfawr widh w1 W
o FAT GAT A F AT A WL L
fomr st W1 31 wfFA w1 oA T AW
Al | AE d1 TG 0 # W F
dr £ W o Fga ag fafewa qwe
FA131 B0 &1 AT TET 2, FAL a7 g1
72 # | 3O RaAW wgl § § wiar § A@
g7 30 WA foe g 9
70 W& % a2, "l
et 31 70 Hiwd wA 5 659 fawzE
4w & faw w1 § wafs a1 A
10 %97 # | g % =W F FHET A AW

;¥ 1 Fe & feemfet & Aifew
% fzar 2 f& aw= %7 &0 | 317 wEd
woata § & w@l Am 41 | gl
HTFIT T 4 Toq F9 A 3 29w o
1 AR A1, Jg TC0T FZA1 8 | TEHIT
FTGE A | %7 FLITI a4 5T WIHAT
2, zafed 2z 3o Pewrat #0137 9%,
3 wgfemdi #1 a5 %, T qgr
T | w A farmre qaee wmEm
F AFATE, I (o, T8 98 IHAl
g g 21 WY =1 gavdr g1, e
CECEE AR B 1 - S
ATEAANT AT ATEA § 7F WIA UF gHI
g arfas wiwa 41 FE4 A
ag= & fad 218 e 2 Sfr 9w
W W A 7 qa o#@r a2,
an fad w27 § f5 wig @ 9wt

nF wEd A ¥ fF gy oo E
fogia iiﬁ TEwT wAREA fEayoag,
wEE ¥ 999 71 g qA 4% w fi
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murEi M E | 72 A% A 7 A
27 9ZH U | AZ UF FATE F A F
fw g svw RS g A1 dRy 3EE
6 THARZC | MO W& 7 7
7T afew 9 & @9 9i= AT FH 79
g & ft O 9% W7 WS 77 T A
F1 Zrn w9 g 5 3 w9 agEi W
T TN A7 7 AT S L qAAT 7 5
= &

T A AT AT ! A 1917
H 9T TRTRT BT OFIE AT qE A
qr, 74 39 weT 4 uF frae fawE 9
A FAISE | P YT ST A1 w1
FoqAT HETHT AT A K AT, FEET
T geAraw # F@l A1 faw 2 7
Fgd § AT ZX F, Fgd § WA
# oot mmd o faer @i A
#1 i fag gu s A § s
9T SANTH A% FC § | 1 Areardy
T FeA ¥ forg agaftamre #1 fosmad
2, 7z fowardy d9mga 1 w1 96 9
i qumam @1 fowaErd w0 SE
& wmEr 7wl afas-afoa
AR FTAT &, A KT G=ET a9
TET FeAt 7 At ara-vz-ans F1 R
e @i g, wiE FrowEa et o
TR T AGr A ! I gl fHE
Y oo Ater Smar 2, #E owfr § fao
quE AT Agl Aier W 7w
mfy 37 *7 e d9ma w1 )
T AT w7 omEr & A=Y | F qmm
7 Y71 "Terw Y i & a2 F gy A
AW AT A1 FE E, AW HAeT w7
wdl ok 7@ 2 1 q@ T nar 2fw
ITH O Afawewr § mAw g owmy
& it ag foamg oft 21 1 =g o
RLAAS SALIE] « (interruption)
WIEHT FT WIST ENT g %W ¥ W
%z & fo ™ Tl FT 2 ) g dum
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% fow wgar & & @7 Wt wo WA
g fir et gawdl st & 1 o e
w1 agd T, ga¥ 34T SaAT T@l fr 3%
TeH TF W0 WAL T T e AGT 9T |
arew g fw feaw awid wew
T WY 3w A1 diEw & fraw 3w
T & \ " waw fre fagw & fan &
wreAers e gafan g aar @
fop ag =19 F1 5124 w0 | F1E FHOT
9 AT W WEAT wOW 7 >R 97 A
F34% T 43 &, 9o e fag @
)80 9w W A1 FO T WA |
o9 feme 42 aran avar & 39T 2 sE
q FATH FT &GV vgl A L9 T e
A AW FT WM Y A dm
fafams =7 @ erom &a g
q Arz THAT AT AT | IAH] WAH TGN
qr fr zfaar ® arme W@ g 2
IHq Al FeEE w1 gaw g fRar
T AT SHAT F GO F 3w e
q5 21 Mz =917 Mg 2@ 7 a3
o feema & 7 foed e Eiaw
arferet &7 797 W17 AT, T AT AgATE
a9 W 2 ) %ed 2 5 9w aE
# 37w 7= FreEmi § faaa ¥ fag
Fifoer &1 SO | 10 WEA AT T
IIAT THA AT T H OF F AT AF
72 foaer o | Ag A TEET T
qiferft & | wF # ST A9 I, T
% 1 =fver dur w9 wEE fafi wRi a7
Zrft, £33 it | w# oF 9T T Fqm=
1 mifaw wedr B 700 aEfEw
o] ATfeT &1 a9l g1 SAE
feramar smoa | oF WEE # A1 AR
Z1 W | o1 Ag 10 A9 F TE F AE
3 oF wER H 4 53 7 2w § @A
HTAT IAHI YT q@AT WA TEH
T ACHTT AT |7 FLAT ) 20 a7 9F
f agrar s, o @A H, wAC A4
HIETT TH 9T MY §¥ B ? vy
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q ardirg oTE g1 kel wed A wHia
fo asfrc agm a1 fagwa o fafew
CEER e S ciude o it
SITOAT | 8 &1 &1 $w 941 781 & | 3
ARV F &V H A0 E | HAEET, THANA
AT AE § &g § gmg =31 2 |
ag THEAD FT gariE § | aefEeed
q gL 4G TEANH F AT 27 A9
FAIT & | AT 9T T WAG AT T
qEHT F g, sEE 49, sEE A
& AT HIT IWH ATH 9T W A1 W7
ot g fomer qm wgwar widr @
qg TEAVA B ALHE 29 & afqead §19
& AT F1W & gy F | § &1 fad gaen
&1 WS FTAT ATRAT E ) W9 qE W
FHIAN | agq AT AW FeAT £ 1 dm
#a agy fe ot gawd sl 2 fa
feaar <@ fams w@ OF 1 gefew
wgma fagd g@am 1 geaE am
faar iz fagin wawizw faar @ @
TH g T E | I S § AW A@)
o1 g & ;T zadr feawwdt ow Afa-
HEW #7407 9T F =2gH waArfza WY
fardi @ & fr aqfise qum—am?
FH1T AIZE W FIO-22€ 2 OF MEd
Hiag g W7 sagr ot 2faae 9% &
T AET & | T Vg FT SAWAQl F A7
ag F7A & % 3 wwa & gamd § ) S5
fagr w@a & | wav fags v&q 4
IgT 9T &9 § 9 W 794 gHT A
Frfea miF ffmer & wiav € ez
Z /1T gH §AT | g agAEr W@ o2
ZH WA AEl € | W A gga & WiEA
FY, g0 Ag a1a Fga & S waw fe
& famr o2 fawwr 2 A1 9@ faw Wi
feumr & gaw st @i gwe ST B
frar a8 37 97 Aww F7 | afgq 5@
/T AT F1 gaar maa g A frew
urt w2 | wafem WX 3@ oTEd W
awg § woE afFa w7 & 9 go
WOHT AT W AWTA FETE
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SHRI D. P. SINGH (Bihar): Sir, it is «iy
unpleasant duty to bring to the notice of the
House something in a language which I do
not want to use. Normally, saying that what
the Move, of the Motion claims for the
Government is hypocritical is not good and |
won't use that expression because that is
unparliamentary. But the dichotomy between
their profession and practice is patent in
everything that the Government of the day i
seeking to claim. That is very clear in every
matter. The dichotomy between what they
have professed here and what they have tried
to do, between what they have professed in
this House or in their election manifesto and
what they have done is very clear. What a
significant departure they have made. They
are only trying to fool the people.

Now, Sir, I would start with the Shah
Commission as th, first thing for which they
ar, taking credit saying;

"Her, is a Commission appointed for the
purpose of inquiring into the excesses of
the emergency and the allegations against
certain individuals who had misused their
position....".

The least tha* could oe said about the
Commission is that article 74(2) <f the
Constitution clearly and positively bars any
inquiry into the advice given to th, President
and yes, Sir, the first thing that has been
published in the press yesterday is that the
advice given to th, President was a fraud on
the President. Now, this is directly flouting
the mandate of the Constitution. Such i th,
outrageous flouting of the Constitution
resorted to by th, ruling Party i, an unabashed
and unashamed manner. Th, Commission is
claiming to go by th. directive or th<»
manda® taken from the honourable Law
Minister. Sir, whenever there is a difficulty,
whenever, there is some objection raised by
someone,
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they say: "Well, w, have sought the advice of
th, Law Ministry and we are guided by the
advice given by the Law Ministry." Not only
this. Th, procedure adopted is such that the
reputation of ,ny person appearing befor, the
Commission is not saf, ®®d it is so when the
person is scandalized or when he goes down i,
the estimation of th, peopl. and when he is not
given the right to cross-examine which is the
ordinary right of every person appearing be-
fore * “urt. That right has now been blatantly
denied and it is not available. On the contrary,
the poor lawyers who have been appearing
there now are threatened with prosecution. In
other words, the reputation of everybody who
may appear before the Commission is not safe
and he has been made defenceless. Now this
is only one aspect of the matter.

Much has been said about the claim of the
Government, the claim of the Janata Party, in
their election manifesto that they will abolish
the MISA at the earliest opportunity. And yet,
even before the year is out, MISA comes in
Madhya Pradesh where the Chief Minister is
valiantly championing the cause of the MISA.
And now the Law Ministry says that MISA is
inevitable in this country, MISA is necessary
in this country, and that the only thing they
are trying to do is to abolish that Act and put
it in the Criminal Procedure Code. What a
satisfaction to our country-men that from one
enactment it is being made part of another
enactment. Now, this is about MISA. Now,
about the security of life and property, of the
citizens, everybody knows and every, body
has seen. Even in the capital city, in Delhi,
nobody finds it safe to come out after it is
dark. Sir, you have only to come on the road
and take a taxi. A taxiwala today needs the
protection of another person and, therefore, he
carries one with himself. This is the
unfortunate situation today. Here, there are
grab cases, hit
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and run case?, etc. to the extent of 19 or 20
per day., And the Home Minister, who
valiently says, 'l will crush this, I will crush
that', is not able to restore normalcy, the
minimum and elementary security that a citi-
zen of this country is entitled to and that what
he has been enjoying and receiving in this
country.

About the elections, Sir, only the other
day—perhaps  yesterday—Mrs."  Margaret
Alva brought to the notice of this House how
the Governor under the present rule is trying
to abuse his position, misuse his authority and
every day trying to say something at the Press
Conference whereby one party which is
fighting the election— and the election is only
a couple of days ahead—and the reputation of
the leader of that party in Karnataka, is
undermined and he is being scandalised. And
yet nothing happens. This pernicious practice
is being repeated day after day.

We have had only two or three (months
earlier the instance of the Chief Ministers
in Bihar and  Uttar Pradesh fighting their
elections to the State Assemblies. Sir, the
most pernicious, the most  wreched methods
were adopted. The entire machinery of the
Government was  used. The Press is
replete with instances where the voters were
1300 the votes polled were 1500- It is to this
extent that the Governmettit has been
prepared to  go. Whenever it concerns
them, whenever it concerns their candidates,
all the rules are thrown to the wind. They say
that democracy has been restored in this
country. Democracy has left this country
and will no; longer continue to be in this
country as long as the present Government is
in power. The people of this country are
realising this and the impatience with which
they are watching things grow  continues.
Unless they  mend their ways, unless they
reform themselves, one would not be surprised
if the era of peace is over and we will again see
th, type of revolution, the , 1852 RS—9.
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type of street-fighting,, which our leaders
of the freedom had been able, to achieve in this
country. [ will say only so much about thisj
Then a very tall claim is being made about an
effort to remove unemployment and much is
being made of the new industrial policy.  All
that we have seen these months of that
industrial policy is that the entire fabric of our
economy and the entire fabric of our industrial
policy which was to secure for this country the
greatest measure  of sejlf-HSufficiency, is
being destroyed. That ig being sought to be
eliminated. The main plank of this
Government's policy is 'import and import'.
Even things like watches are being imported.
Everyone of usis so proud to take an Indian
watch abroad, And now we have started
importing these watches.  If the Government
had felt the need for more watches, it could
hav, increased production by making liberal
use of the foreign exchange which they are
destroying and which they are throwing away in
any case. At least, capital goods could have
been imported so that the production could have
increased. The things that we can produce in
Bharat Heavy Electri-cals in our own country
are sought to be imported from Germany, the
land of love of our Minister of Industry
because if three turbines or two plants can do it,
they do not want two plants One plant must be
imported  from Germany and 1200 crores
of rupees are sought to be wasted in this pro-
cess. Thisis the story of Bharat Heavy
Electricals, Hardwar. This is the kind of
economy about which they are trying to boast in
this House. We will not be allowed to
produce the things that we can produce in
this country. I raised this question and the
answer given to me was that there was so much
of smuggling and that was why they were
importing. How much of foreign exchange
will be needed to stop smuggling?  Billions
and billiong of your precious foreign exchange

will be wasted and  our people would
never have a chance. These are the various
outlines. But the worst is in the field of
foreign
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[Shri D. P. Singh]

policy. It was bad enough. But we are getting
something from the hon. Minister of
Doordarshan that we did not expect. One had
expected that there would be fairness and
justice in the A.LLR. and Doordarshan. They
are talking about the restoration of freedom of
the Press and removal of restrictions over the
newspapers and all the news media. But they
are blacking out all the news that concerns the
opposition parties and monopolising the entire
news that is in their favour, that belongs to the
Government and that belongs to the Janata
Party. It is really deplorable to say the least.
Whatever is in favour of the opposition
parties, it is being systematically backed out
and no one is allowed to know anything about
them. If there is anything that goes against the
opposition parties, the whole thing is blurted
out. That is the achievement. All this is bad
enough. I have heard vociferous

5 P-M. claims about the Press being free and
all controls having been lifted. Well, all con-
trols on paper may have been lifted. But the
newspapers are still subservient and the old
monopolistic control still continues. And the
Government is now apparently removing all
the restrictions but indirectly putting all the
pressure. Just see how the newspapers are
today made to behave. I hope some day they
will be liberated and some day they will feel
free. Today, Samachar is sought to be
removed. Their unity and integrity have been
done away with. And we are told that any
day—month after month, it is being
postponed—they will separate and go back;j '
But nothing has happened. The Government
have taken the responsibility of paying to the
various news agencies the entire loss. Sir, on
the other hand, we are also told that a Press
Commission is going to be appointed. Then
why not wait till the appointment of the Press
Commission? Why not refer the whole
question to it? Let them do what they want.
Letan expert
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body advise as to what is necessary. What is
this? Today, in a huff, without knowing
anything, without understanding that problem,
you have decided to split it and you are not
able to effectuate it because you never
envisaged the difficulties that have arisen.
This is all about the domestic affairs. But the
worst thing, the most appalling thing and
unfortunate in the country's interest is in the
field of foreign affairs.

Sir, the visit of the Foreign Minister to
Pakistan is really unfortunate and ill-advised
and a very immature approach. The things
that we were able to bury, the things that we
were able to achieve have all been destroyed
by one unimaginative step. It was a step
which could have been avoided at this
moment. I am not going to repeat today the
story of sharing of the Ganga waters with
Bangladesh. By one stroke of pen, they have
bartered away the fortunes of 60 million
people of Bihar and Uttar Pradesh and their
posterity. This is the achievement of this
)Gceyernment, a deplorable achievement in all
fields. And I hope that the people of this
country will make them realise sooner or
later, as had been emphasised by hon. Shri
Triloki Singh, that merely talking loud about
the things would not do and you cannot fool
the people for ever.

Sir, in the field of judiciary what they have
done is an atrocious thing. In the appointment
of the Chief Justice of the Supreme Court, one
of the most outstanding of Judges, one of the
ablest Judges, one of the most respected in
this country, they have debated that matter,
they have tried to put up opinion and they
have tried to disgrace him, humiliate him and
bring him down. It is the Bar of this
country—and I pay great homage to the
independent Bar of the country and the public
opinion in this country —which has been able
to assert itself and see that they behave
properly. Sir, this is the unfortunate story.
This is the achievement of the Government, a
lamentable achievement of the Government in
a period of less
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than 12 months and I hope that they will try
to reform themselves, mend their ways, and at
least the Government, when they come before
this august House, they should speak the
truth. Thank you, Sir.

SHRIMATI = LEELA  DAMODARA
MENON (Kerala): Mr. Vice-Chairman, Sir, |
find that the President's Address, as has
already been stated in this House by many
Members, is only a mere elaborate version of
the Address that was presented to this House
last year by the Vice-President, who was
acting as President at that time. Sir, I can
understand the President's helplessness
because to quote the passage here: This
Government is still incorporating fully the
new thinking of theirs regarding strategy of
development. Sir, they are only still thinking.
Therefore the President's Address lacks lustre,
definite-ness and progressive outlook.

Sir, we are most concerned today about the
outbursts of violence, continuous agitations
and disturbances that are taking place
throughout this country. Sir, the Address says
that it is only an expression of release from
suppressed feelings. Probably, they are
referring to the Emergency. But I feel, Sir,
that we are only sliding back to a state of
lawlessness which really necessitated the
imposition of emergency in this country. And,
this Government has failed to control the
situation.

Then, Sir, the President says that the price-
line has been checked. This matter has already
been referred to by many hon. Members. |
wish the Government could refer this matter
to millions and millions of housewives in this
country and seek their opinion on the question
of price-line and see whether they do not have
a very sorry tale to recount.

Sir, before I proceed further, I would like to
draw the attention of the House to one
important matter which happend just before
the Presi-.

[ 22 FEB. 1978 ] on President's Address 262

dent started delivering his Address. When the
President of India started addressing the Joint
Session of Members of Parliament, which is a
sublime moment, which is a moment which
has to be vested with all dignity, he spoke first
a few words in not very good Hindi. I would
like to ask this House whether the Prsident of
India cannot speak in any language other than
Hindi. Sir, I want to point out that 58 per cent
of the people of this country do not speak
Hindi. It is only 42 per cent of the people who
speak Hindi. If it had been the desire of the
people that there should be only one language,
the majority of the people who took a decision
at the time of the Constituent Assembly could
have decided that they shall have one of the
15 languages of this country as their national
language which would put all the people in-
cluding the Hindi-knowing people on an equal
footing regarding the learning of a new
language. But, under the affectionate and
loving guidance of our leaders; Mahatma
Gandhi and others, we decided, the nation
decided, the majority of the Indian people
decided, that they will choose as their official
language the language of the largest group of
people in this country. But, Sir, for that reason
shall we put our President to this indignity?
Here 1 would like to point out that there are
two official languages ac-ig to the
Constitution of India and the President should
have the discretion to choose one that he
knows. Sir, I have been trying to learn Hindi. I
have even taken a degree in Hindi language.
But it is very difficult to attain the same stan-
dard in a language in comparison to those
whose mother tongue it is. The Constitution
provides that the President of India shall be a
citizen of India, shall be 35 years of age or
above and shall be one who is eligible to stand
for the Lok Sabha as a candidate. But, it does
not stipulate that he should be one who knows
Hindi. Then, article 15 says: '"No
discrimination shall there be because of place
of birth." Article 343 says that Hindi or
English can be
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used as the official language, and
Article 351 says that it is the duty
of the Union to promote the spread
of the Hindi language, to develop it
—Sir, I wish to stress the point 'to
develop it—so that it may serve as a
medium of expression for all the ele

ments of the composite culture of
India and to secure its enrichement.
Sir ,can the compositet culture of

India be enriched by forcing  non-
Hini  speaking President of India to
speak in Hindi, or sending Hindi

money-order forms and telegram
forms to the villages of Kerala and
Karnataka?  Sir. the villagers do not

know what they are entering in those
forms.  Even the circulars from the
Union Ministries to the States are sent
in Hindi without English version. And
what has been done to teach Hindi to
the non-Hindi speaking people? Many

of the States cannot even afford to
pay salaries to their Hindi teachers.
This is not the way to promote a
language. Sir, I want to sound a note
of warning.  This will have very
serious repercussions. There is a lot
of resentment in the States, and
language controversy is also taking
other forms. There is a convention

that no Governor shall be the Gover
nor of his own State. Now in every
legislature, before  the Governor
gives his annual address to the State
Legislatures, there is a confusion, because the
Governor is not able to speak the language of
the State. This is all a part of this language
fanaticism. It has to be put down here and
now and the Parliament of India should give a
lead; otherwise, it is going to start the
disintegration of this great country. Janata
Government will be another DMK which
started this process and has struck the first
note of disintegration and feelings of
disruption.

Sir, the Address is very vague about the
proposed measures of economic
development, but that would be discussed
during the Budget debate and. this House
will have many
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opportunities of discussing that point in detail
and, therefore, I am not going into that. But I
wish to point out that in spite of very
platitudinous expression of  finding
employment for millions of people, 230
million young people today are waiting for the
fulfilment of those promises, having the joy of
finding some work to do with remuneration.
Sir, Kerala is one State which has this problem
in its biggest magnitude. What is happening in
Kerala today? About 4.5 lakhs of Kerala
people have recently gone out of that State to
find employment elsewhere and 2.3 lakhs have
gone out of India because the passport
restrictions have been slightly relaxed. I can
tell you that Members of Parliament from
Kerala, when they go back to their home State,
have nothing else to do but to sign passport
forms and call on their time is so great,
because hundreds and thousands of young
people want to leave the country. What is
happening is, when they leave this country,
they are exploited. Most of them go to the
Middle East and the sponsors for the Gulf
countries make large promises but nothing is
done and the people are exploited by these
agencies and it is practically a slave trade.
People go there because they are starving in
their home State. But why should they be
treated like the slaves? Manv of the
technically oualified people go out of Kerala
with fair promises and when they go to the
other countries, they are made to work like
slaves and to do manual work. There is
nobody to help them. Even our embassies are
not able to assist them to get their rights
protected. This Government will have to do
something to see that the agreements are
honoured and the rights (f the people who go
out of the country are protected. They go out
not because they want to leave their
motherland, but because of the exigencies of
the situation, because of poverty and so on.

They have to be taken care of. Tam
happy to note that the President,
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in his Address, has referred to family
planning. Last year, the ~ Address stated
that the family planning programme would be
pursued vigorously.  What happened to that
vigorous pursuit?  This has ended with prac-
tically the family planning programme being
shelved.  Therefore 1 am happy to note
that there is a note of anxiety today in regard
to the programme and I hope that the family
planning programme would be pursued
with  vigorous motivation because this is
something which is of vital need to this
country. The hon. Health Minister is not
here. But I was shocked to hear what he
said. He said that Sri Rama should be
emulated in regard to having , small family. I
wish to ask him, in what way Sri Rama should
be emulated? Is it by having two children or
by sending his wife to wilderness? 1 also
wish to point out that there are other stories in
our epics where people have had hundred
sons; for example, the Kauravas. If
we start emulating all hes. heroes, w, will
only end up ,vith people having hundred
children Dsrhaps. [ am glad that the Health
Minister has now come to some sort )f a
sensible view these days and he s now having
a new approach to fami-y planning.  But I
wish to state that he Health Ministry is
utterly dis-irganised and  paralysed. The
first ictivity of the Ministry should be to evive
faith in the people and they hould have the
courage to start their rogrammes. Many
cases hav, been eported where people have
come up oluntarily. They say that
there hould be a voluntary acceptance by he
people.  But when people come oluntarily
to the hospitals for steri-sation, they are sent
away because le doctors are afraid that the
higher ps in the Government will view them
'ith suspicion and, therefore, they re not
inclined to  start these pro-rammes. In
regard to family planing, they say that this
should be on voluntary basis. I  would
like to now as to how they are going to do I
hope the Government would lobilise the
services of the non-offi-al agencies and
panchayats and see

[ 22 FEB. 1978 ]

on President's Address 266

that this programme is taken to the level of
villages. Camps should be held in the
villages. The propaganda and the programme
should be such that it is acceptable to the
most illiterate people. Yesterday, the Lok
Sabha had passed a Bill raising the age of
marriage. I do not know how will it help
family planning. Unless we provide
educational facilities and job opportunities to
our women, it will be difficult for the parents
to keep the girls up to the age of eighteen. If
proper facilities are not provided, we will
only have more number of unmarried mothers
and may not be able to reduce the number of
children.

I have a lot of things to say in regard to the
President's Address. But one thing I should
not forget and this is in regard to the industrial
policy. We have always had a combination of
public and private enterprises and a mixture of
large scale, medium and small scale industries
as well as Khadi and village industries. I
would like to ask the hon. Industry Minister,
why is it that the rural industries and the
Khadi and village industries did not survive?
It is not because they have not been started.
Many of them have died and this is because
there has not been enough training, ther, have
not been enongh entrepreneurial endeavours
and also because of the financial problems. It
is r.ot enough if the hon. Minister says that
they will give finan-cal assistance to the
small-scale industries. The question is will
these industries be able to survive and will
they be able to bear the rate of interest
charged by the banks? They have been in a
bad condition from the very beginning. This
will be so if the present rate of interest conti-
nues. And no small industry in this country
can survive unless the whole infrastructure of
assistance and training is changed. The Indian
private sector is now developing new techno-
logy. Some Members raised the point with
regard to the defence programmes being given
to the private sector. Sir, I do not mind the
private sector, with proper technology, heing
utilis-
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ed to take up ancillary production lor defence
purposes but something that worries me is
when the representative of the Indian
Chamber of Commerce stated that that was
because the private sector was in a better
position to get foreign collaboration. I would
like to ask; would you like our defence
production to be tied up with foreign
collaboration? Where is the guarantee that
these people will stand by us in our hour of
need? We have found in the past that many
have not stood by us in the hour of need even
though many have come forward with ges-
tures of help. I warn this Government that if
we link this defence production with private
enterprise and tie it further with
multinationals and foreign collaboration, we
are going to have a very bad time and that will
let us down in the hour of need.

Somebody said that new lists of items have
been added to the small industries sector. I
think it is a list of 300 items. It would be very
interesting to note that the original list had the
item of brushes and the second list has all
types of brushes. I have not gone through the
entire list, but about 180 items listed in the
second list might for all purposes be a sort of
repetition. That should be taken note of.

Sir, it is to our national interest and in
keeping with great ideals that we have always
followed, the Opposition has always stood by
the Government in the foreign policy. We
have tried to build bridges of friendly gestures
with our neighbourly countries. But, Sir, these
bridges should not be a oneway traffic.
Whether we make trade agreements or we
extend our hand of friendship and co-
operation, we must see what we gain by it.
The people of this country are not interested
in  merely making friendly gestures We
should also like to have the reciprocity of that
friendly gesture also. We are very hapov that
our Government is having a fresh look at our
relationship with our neighbour, the big
country of China, but I would like to
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know whether itis linked up with other
relationships also, whether China will consider
us as merely India and China and will not link
up other programmes, other activities s, that
the whole thing, if not to day,, later on, gets
confused. When we made trade agreements
and friendly gestures to Pakistan, some
Members pointed out that we had gone into
dangerous waters. Unnecessary questions
like Kashmir have come up. 1 hope the
Government will be able to solve those

problems. But with regard to teuaieui puas
at\ uaii® :AsB 05. the trade agreement I
would like to Iran, why should Pakistan

really charge us to such an extent that it
becomes an exorbitant sum for our trade
purposes? [ it , friendly gesture? Should it
not be a more mutual programme? We are
willing to make concessions, but those
concessions should ,ot be at the cost of our
self-respect. We are a big nation. We are one
of the largest countries in the world. We
can afford to be generous and helpful but I
hope that in its programmes the Government
will consider the interest of our side also. Sir,
we have a proverb in  Kerala that when the
plantain falls on the fence or the fence falls on
the plantain, the plantain tree gets hurt...
(Interruptions) . . No, it is plantain tree. It has
a very soft bark. I hope whatever may b?
the friendly gestures, let us not be hurt all the
time and at least some times let us have the
pleasures of having the best of it. Thank you.

MESSAGE FROM THE LOK SABHA
The Interest Bill, 1978

SECRETARY GENERAL; Sir, I have to
report to the House the following message
received from the Lok Sabha signed by the
Secretary of the Lok Sabha: —

'In accordance with the provision of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I a,
directed t, enclose herewith the Interest
Bill, 1978, as



